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 397  Stat.  Resl.  Re,  Cont.  SRAVANA  29,  898  (SAKA)  in  force  of  Procl,  १३39 ye  wy
 in  res.  Tamil  Nadu

 emment,  therefore,  is  of  the  view  that  xg°3rphrs.
 bs

 Pretident’s  Rule  in  Tam'l  Nadu  should
 be  continued  for  another  Period  of  six
 months  with  effect  from  roth  September,
 ‘1976.  Rajya  Sabha  has  already  approved
 the  requisite  Resolution  on  the  r7th  Augusts

 With  these  words,  I  commend  the  Reso-
 ‘lution  for  the  approval  of  this  august  House:

 MR.  DEPUTY-SPEAKER:  Resolution
 moved:

 “That  this  House  approves  the  conti-
 nuance  in  force  of  the  Proclamation,
 dated  the  3st  January,  1976,  in  respect
 of  Tamil  Nalu,  issu:d  udder  article
 356  of  the  Constitution  by  the  Prisiden
 for  a  further  period  of  six  months  witht
 effect  from  the  roth  September  7976.”

 We  take  up  the  Private  Members
 Business  now,

 °

 बड 31  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 SHRI  DHAMANKAR  (Bhiwandi):
 IT  beg  to  move:

 That  this  house  do  agree  with  the
 “Sixty-sixth  Report  of  the  Committee
 on  Private  Members’  Bills  and  Reso-
 lutions  presented  to  the  House  on  the
 17th  August,  1976.”

 MR.  DEPUTY-SPEAKER:  Tie  ques-
 ‘tion  is  :

 “That  this  House  do  agree  with  the
 ‘Sixty-  sixth  Report  of  the  Committee
 on  Private  Members’  Bills  and  Reso-
 lutious  presented  to  the  House  on  the
 17th  August,  1976,”

 The  motion  was  adopted.

 eee

 RESOLUTION  RE.  NATIONAL
 FOREST  POLICY—Contd.  A

 MR.  DEPUTY-SPEAKER:  We  take
 up  further  consideration  of  the  following
 Resolution  moved  by  Mr.  P.  K.  Deo:

 “This  House  notes  with  concern
 the  large  scale  denudation  of  forest  in
 the  country  and  urges  upon  the  Gov-
 emment  to  have  a  more  pragmatic
 national  forest  policy  so  that  33:3  per
 cent  area  of  the  countryis  covered  by
 forest.’”

 SHRI  M.  C.  DAGA  (Pali):  I  beg  to
 move:

 That  in  the  resolution,—

 after"  in  the  country”  insert

 7  indifference  of  the  States  and
 formulation  of  separate  policy  by
 them  in  this  matter’  (r)

 *SHRI  AJIT  KUMAR  SAHA  (Vi-
 shnupur):  MR  Deputy  Speaker,  Sir,  I

 wholeheartedly  support  the  resolution  of
 Shri  P.  K.  Deo.  regarding  national  forest

 policy.

 15°  32  hrs.

 [Suet  VAsANT  SATHB  in  the

 Chair}

 The  National  Forest  Policy  of  952  had

 suggested  that  steps  should  be  taken  to

 encourage  and  expand  the  area  under  forest
 in  our  country  and  they  hadalso  suggested
 various  measures  as  a  result  of  the  imple-
 menetation  of  which  the  country,  could
 have  forests  extending  over  33°3  per  cent
 area  of  our  country.  Unfortunately  the
 national  forest  policy  remained  a  pious
 wish  and  we  could  not  do  much  to  increase
 our  foerst  wealth.  After  r952,  the  next
 concerted  effort  made  the  Govern-

 ment  was  in  .976  when  the  report  of  the
 National  Commission  on  Agriculture  was
 represented.  This  is  no  doubt  a  very  com-
 prehensive  report  which  bas  made  many

 *The  original  specch  was  delivered  in  B  ongali.
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 recommendations  in  regard  to  the  deve-
 lopment  and  utilisation  of  forest  wealth.
 During  the  last  26  years  we  have  not
 been  able  to  achieve  any  progress  in  re-

 gard  to  the  development  forests  in  our

 country.  As  per  the  figures  contained  in
 the  7976  report  we  find  that  in  3950  the
 area  under  man  made  forest  was  29,2I0
 hectares,  In  3972  there  was  a  marginal
 increase  of  2-3  per  cent  of  this
 area  and  this  proves  how  badly  we  have
 been  negiecting  our  natural  resourses.  Not
 only  this  even  the  existing  forests  are  not

 being  utilised  fully.  A  proper  utilisa-
 tion  of  the  forest  wealth  will  go  a  long
 way  to  improve  the  economic  conditions
 of  our  country.  It  will  not  only
 help  our  defence  efforts,  communicetions
 and  other  industries  but  it  can  in  a  big
 way  help  to  solve  the  problem  of  une-

 mployment  which  is  prevailing  in  our

 country  In  menacing  proporions,  The
 administration  of  the  forests  is  in  the
 har.ds  of  the  State  Governments.  From
 the  report  referred  to  above  we  find  that
 the  total  number  of  persons  engaged  by
 the  Central  Government  for  the  main-
 tenance  and  development  of  foersts  is

 93502.  Lhe  number  of  technical  persons
 engaged  by  these  egencies  is  however
 Not  mentioned  in  this  report.  These

 figuers  only  indicate  that  we  are  not  paying
 adequate  attention  to  the  forests  that  they
 deserve.  Not  only  this  the  amount
 of  moncyspent  by  each  State  Government
 for  tris  purpose  is  also  quite  insufficient.

 Paucity  of  funds  is  no  dobut  one  of  the
 chief  hardicaps  for  the  State  Gover-
 rments  to  develop  forests  in  our  country
 and  I  would  therefore  request  the  Central
 Government  to  give  liberal  assistance  to
 the  State  Governments  so  that  they  can
 make  best  use  of  the  forests.  Needless
 to  mention,  Sir,  that  the  forests  are  also

 good  foreign  exchange  earners,  During
 1973-74  we  had  exported  forest  pro-
 ducts  to  a  tune  of  Rs,  95°42  crores.  While
 weearn  from  forests  we  still  continue
 ta  imoort  forest  products  for  our  internal
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 needs.  For  the  same  period  of  1973-74
 चाट  spent  a  sum  of  Rs.  46°96  crores  for
 the  import  of  newsprint,  paper  board  and
 pulp  ete.  If  we  can  fully  develop  the  man
 made  forestsin  our  country  much  of  the
 expenditure  on  import  can  be  curtailed
 and  to  that  extent  our  country’s  /economy
 will  be  benefited,  We  get  a  lot  of  things
 from  our  forests.  We  get  medicinal.
 herbs  and  honey  from  the  jungles  of  Sun-
 derbans.I  would  urge  upon  the  Gov-
 ट्ह्ापाटा।  to  have  well  chalked  out  plans
 for  rearing  of  bees  and  extraction  of  honey
 from  the  jungles  of  Sunderbans.  This
 will  offer  employment  to  the  local  people
 and  will  also  boost  our  national  economy.

 I  would  like  to  make  aspecial  reference:
 about  the  way  the  bidi  jungles  are  being
 utilised  at  present.  There  are  a  number
 of  bidi  jungles  in  the  district  of  Bankura
 of  West  Bengal  and  in  the  neighbouring
 State  of  Orissa.  Most  of  these  jungles
 are  still  being  owned  by  the  private  tra-
 ders.  The  workers  engaged  by  these
 traders  get  a  Nominal  amount  of  50/60
 Paisa  per  day  and  thus  the  owners  corner
 a  huge  profit  out  of  the  sale  of  the  bidi
 leaves.  The  exploitatior  of  these  workers
 is  indeed  pitiable  and  I  would  request  the
 Central  Government  to  exert  their  influ-
 ence  on  these  two  State  Governments  so
 that  special  legislation  is  passed,  to  safe-
 guard  the  interests  of  the  bidi  leaf  colle-
 ctors.  I  would  also  request  the
 Central  Government  to  nationalise  the
 forests  that  are  stillin  private  hands.  With
 these  measures,  Iamsure  we  would  be
 able  to  make  a  better  progress  in  the
 sphere  of  forest  development  in  the  cou  n

 try  than  before.

 sit  मल  द्वन्द  डागा  (पाली);  सभापति

 जी,  जिस  प्रकार  सदन  की  ज्यादा  शोभा

 तब  तक  रह  सकती  है  जब  यहां  पर  अ्रधिक

 सदस्य  उपस्थित  हों  उसी  प्रकार  धरती  की

 शोभा  तब  रह  सकती  है  जब  उस  पर  ज्यादा

 पेड़  हो  ।  जिस  प्रकार  की  हालत  राज  इस

 सदन  की  है  वैसी  ही  हालत  धरती  की  भी  है
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 fore  साहब  क्षमा  करें,  आपके  खेती  के विभाग

 ने  सारे  कार्यों  में  सफ़लता  प्राप्त  की,  करोड़ों
 टन  अनाज  पैदा  कर  दिया  लेकिन  नगर  किसी

 काम  के  लिए  आपको  सब  से  बड़ा  दोषी

 ठहराने  की  हिम्मत  करें  तो  वह  यह  है  कि

 हिन्दुस्तान  में  जंगल  कम  हो  गए  ।  पया  भी

 “खर्चे  हुआ  लेकिन  कुछ  हुसना  भी  नहीं  ।

 इसका  कारण  आप  दे  नहीं  सकते  हैं,
 कौन  एक  बात  कहेंगे  कि  यह  स्टेट  सब्जेक्ट

 2  कौर  स्टेट  प्रा पकी  वात  मानती  बहीं  है  ।

 मैं  संकल्प  रखने  वाले  सज्जन  को  जरूर

 धन्यवाद  देना  चाहता  हूं,  वन  नीति  ज़रूर

 बननी  चाहिये,  एक  राष्ट्रीय  वन  नीति  ज़रूर

 बनने  चाहिए।  लेकिन  इसका  सरकार  पर

 क्या  असर  पड़ेगा--मैं  नहीं  जानता  ।  बहुत
 सी  कमेटियां  बनीं,  उनकी  रिपोर्ट  आई,

 श्राप  एस् टी मेट्स  कमेटी  की  अभी  हाल  की

 एक  रिपोर्ट  को  देखी--यह  65वीं  रिपोर्ट

 है,  इसमें  कमेटी  जंगलों  के  बारे  में  कहतो  है--

 “The  Committee  feel  greatly  con-
 cerned  that  no  concrete  steps  have
 been  taken  so  far  and  the  very  first
 step  suggested  in  the  First  Five-
 Year  plan  document  that  an  imme-
 diate  reconnaissance  survey  of  waste-
 land  be  made  so  as  to  know  how
 much  of  wasteland  would  be  available
 in  every  state  and  what  proportion  of
 wasteland  would  be  suitable  for  rai-
 sing  plantations  has  now  bzen_  =  inclu-
 ded  in  the  Pifth  Five-Year  Plan....”

 ~
 पहली  पंचवर्षीय  योजना  में  यह  बात

 तय  हुई  कि  देखा  जाय  कि  हिन्दुस्तान  में  वेस्ट

 लैंड  कितनी  हूँ  जहां  पर  पेड़  लगाए  जा  सकते

 हैं,  लेकिन  i8  साल  के  बाद  यह  काम  हुआ  |

 शिन्दे  साहब  इस  बात  को  जरूर  कुचल
 कर  लेंगे,  क्योंकि  वे  एक  सज्जन  आदमी  हैं,
 वे  अपने  मन  की  बात  को  स्पष्ट  तौर  से  कह
 देते  है  वे  प्रभी  भी  यही  कह  देंगे  कि  तरकीब

 करेंगे  ।  लेकिन  मैं  यह  नहीं  समझ  पाता  हूं
 इसकी  वजह  क्या  है,  पांचवीं  पंचवर्षीय
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 योजना  श्र  गई,  8  साल  के  बाद  यह  सर्वे

 हुमा
 कि  हिन्दुस्तान  में  कितनी  बैस्ट  लैंड  है  जहां

 पेड़  लगाये  जा  सकते  हैं--

 “The  Committee  had  urged  that
 effective  steps  should  be  taken  by  the
 Board  to  increase  the  forest  area  in  the
 various  states  where  Possiblities therefor  existed,  as  during  a  period
 of  I5  years,  i.  ९.,  after  the  adoption of  the  National  Forest  Policy  Reso-
 lution  in  3952  till  1966-67,  about  two
 million  hectares,  registerring  an
 ase  of  only  6  per  cent  in  the
 area  was  added.”

 incre-
 forest

 i8  साल  के  बाद  यह  सर्वे  हो  सका  कि

 हिन्दुस्तान
 में  इतनो  वेस्ट  लैंड  है  जिस

 पर  पेड़  लगाये  जा  सकते  हैं।  कभी  हमारे
 पाराशर  जी  हिल  स्टेशन  की  प्लानिंग  की
 बाबत  कह  रहे  थे,  दिक्कत  यह  है  कि
 हिन्दुस्तान  की  सरकार  बहुत  ढंग  से  और
 घीरे  घीरे  काम  करती  है।  8  साल  बाद
 तो  यह  कुवें  हुजरा  श्री  जंगलों  की  क्‍या  हालत
 है---मैं  प्राय

 को  बतलाऊँ--जे गलों  के  संबंध
 में  हमार  जो  कानून  हैं  यह  927  में
 बना  था  |  बार  वार  कमेटी  ने  रुजेस्ट  किया
 कौर  यहां  भी  कहा  गया  कि  इस  कानन
 में  संशोधन  कीजिये,  इस  कानून  को  बदलिये,
 लेकिन  भगवान  जाने,  क्या  बात  है,  यहां  पर
 कोई  भी  इस  बात  को  नहीं  चाहता  है।
 स्टेटस  को  इस  के  बारे  में  कहा  गया
 उन्होंने  इस  काम  को  नहीं  किया  t  राज्यों
 को  मालूम  ही  नहीं  था  कि  उन  के  राज्यों
 में  कितनी  जमीन  विलेज  फारेस्ट  के
 लिये  उपलब्ध  है,  कितनी  ज़मीन  प्रेक्टिस
 फॉरेस्टर  में  है  ।  नेशनल  पार्क  आप  ने  बनाये
 है,  वह  बात  अलग  है।  जंगलों  की८  हालत
 गांवों  में

 im  बिगड़ी  हुई  है।  द...  का

 रेजोल्यूशन  क्या  था।  °

 he
 “The  Ministry  has  been  pleading with  the  States  through  the  forum

 of  CBF  as  well  as  throuch  Nesianwt
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 Development  Council  to  increase
 the  forest  area  and  bring  it  upto  the
 level  recommended  in  the  National
 Forest  Policy  (There  is  little  doubt
 that  every  State  and  Union  Terri-
 tory  must  have  a  minimum  of  33  per
 cent  of  its  land  area  under  forests).
 However,  itis  brought  to  the  notice  of
 the  Estimates  Committee  that  Centre
 is  in  no  statutory  position  to  enforce
 the  recommendations  of  the  Central
 Board  of  Forestry.”

 The  centre  is  in  no  Statutory  position.

 fara  साहब  भी  बैठे  हुये  हैं।  वह
 भी  क्षति  मंत्री  उत्तर  प्रदेश  में  रह  चुके

 हैं।  मैं  एग्रीकल्चर  की  बात  कर  रहा  हूं  जो

 इस  से  जुड़ी  हुई  है।  वह  कहते  हैं  कि

 हमें  कोई  पावर  ही  नहीं  है।

 “In  the  absence  of  statutory  auth-

 ority  in  the  Government  of  India,
 it  would  be  hardly  possible  to  enforce
 the  recommendation  of  the  National
 Development  Counci]  that  no  for-
 est  area  be  disfore:ted  for  the  pur-
 pose  of  extension  of  cultivation  and  that
 suitable  wastelands  b:  afforested  to

 compensate  for  the  areas  already  lost.
 Under  the  Constirution  forests  are
 included  in  the  State  list  of  VII
 Scheduled  of  the  Constitut’on,  As
 such  ,  unless  a  suitable  amendment  is
 carried  our  in  the  Constirution  the
 Centre  would  find  it  extremely  diffi-

 calt  to  enforce  the  recommendat:on  of
 N.  D.  Cc”

 मैं  शिन्दे  साइब  से  अ्राथंना  करता  -  हु  कि

 नग  ी

 में  वह  चुकें  नहीं।  श्राप

 कूब लाय  और  इस  को  लागू  करें।

 यह  एक  सुनहरी  मोका  है।  श्री  कानून
 पास  भी  बहुत  जल्दी  होता  है  I  कब  भरा

 बुक  गये  तो  यह  मोका  श्राप  के  हाथ

 महीं  भागेगा  आप  को  अपनी  नीति  फारेस्ट
 aad  हु
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 के  बारे  में  स्पष्ट  करनी  होगी।  इस  से
 झपको  फारेन  एक्सचेंज  मिलती  है।
 78  करोड़  की  भाप  को  मिली  भी  है।  जंगलों

 छे  आप  को  जलाने  के  लिये  लकड़ी  मिलती

 है  ।  उद्योगों  के  लिये  श्राप  को  रा  मेमोरियल

 जंगलों  में  से  मिलता  है।  भ्रादिवासियों  की”

 तो  प्रीत्मा  ही  जंगलों  से  जुड़ी  हुई  है;
 उन  की  तो  जीविका  ही  इस  पर  निर्भर

 करती  है।  लेकिन  हुआ  क्या  है।  वहां  पर

 कुछ  ठेकेदार  झा  गये  हैं  भौर  उन्होंने
 इन  जंगलों  ।  लाभ  उठाना  शुरू  कर  दिया

 है।  इन  की  प्रा जीविका  का  साधन  इनसे

 छूट  गया  है  |  सरकार  ने  फारेस्ट  के  मामले

 में  प्रयोग  नीति  अभी  तक  भी  साफ  में

 नहीं  बनाई  है।  कमेटी  की  रिपोर्ट  में  आपने

 खुद  कहा  है  कि  हम  इस  में  कुछ  नहीं  कर  सकते

 हैं  -  जब  आप  हो  कहते  हैं  कि  श्राप  कुछ  नहीं
 कर  सकते  हैं  तो  हम  प्रापको  क्‍या  राय  दें।

 कमेटी  ने  कहा  है  :

 “The  Committee  are  distressed
 to  note  that  in  spite  of  Committee’s
 recommendation  and  Government’s
 acceptance  of  the  same  ar  the  action
 taken  stage  in  early  970  that  a  com-

 prehensive  review  of  the  working  of
 the  Commission  should  be  made....”

 wa  रिव्यू  भा  चार  साल  में  नह  हुजरा  है  ।

 आपको  एयर  कंडीोगंद  मकानों  का  मोह  त्यागना

 होगा  और  जंगलों  को  लगवाना  होगा  |  मैं

 यह  भी  कहूंगा  कि  जो  वृक्ष  श्राप  ,लगवाएं  वे

 छायादार  होने  चाहियें,  घने  होने  चाहियें
 फलदार  होने  चाहियें।  संजय  जी  ने  एक  नारा

 बहुत  अच्छा  कौर  सुन्दर  दिया  है  कौर  वह

 पेश  लगाने  के  बारे  में  दिया  है।  फलदार  पेड़

 लगाने  के  बजाय  सफेदे  के  पेड़  लगाए  जा  रहें

 हैं  लम्बे  लम्बे  ।  50-60  लाख  जो  लगते

 हैं  वे  घने  होने  चाहिए।  श्राप नें  राज्यों  को

 कहा  कि  वे  इतने  लगाएं  प्रौढ़  उन्होंने  गिनती

 पूरी  करने  के  लिए  सफेदे  के  लगा  दिए  जो

 जल्दी  ज़मीन  को  पकड़ते  हैं।  इन  पेड़ों  को

 लगाने  ६  खर्चा  तो  कम  प्राता  है  लेकिन
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 »  इनके  हम  गि  जो  आला  लगाई  जातों  हैं उम

 पर  ज्यादा  खच  श्र  जाता  है।  साढ़े  तीन  सौ
 के  करीब  उस  पर  खर्च  श्र  जाता  है

 बड़ा  कमाल  है  भाई  छोटी  छोटी  म्यूनिसिपल-
 पैलिटीज़  में  मैं  ने  देखा  कि  जितने  पेड  लगाये

 जा  रहे  हैं,  पी०  ड्ब्ल्य्‌  ०  डी०,  इरौॉगेशन
 डिपार्टमेंट  कौर  युवक  कॉग्रेस  द्वारा,  यह
 हमारे  लिये  ला  भारत  हैं।  लेकिन  श्राप  फल
 वाले  पेड़  लगवाइये  |  यह  नून  927  का

 है,  प्लानिंग  कमीशन  ने  लिफारिंश  की  जो  मैं
 चरागे  बताऊंगा,  उन  में  लिखा  है  कि  रात
 के  अ्रंधर  में  चोरी  होती  है  जंगलों  में,  या  उन  के

 पिला  हटा  देते  हैँ  या  जंगलों  को  जला  देते

 हैं।  हमारे  यहाँ  एक  पानरवा  जंगल  था
 मेरे  क्षेत्र  में  जिस  में  आदमी  दिन  में  भी  बिना

 टार्च  लिये  नहीं  जा  सकता  था।  इतना  घना
 जंगल  था  ।  लेकिन  अपने  लाभ  के  लिये  उस

 का  सत्यानाश  कर  दिया  ।  उदयपुर  के  हिस्से
 में  प्रा दिवा सों  लोग  उससे  प्रवक्ता  गुज़ारा
 करते  थे।  राज  वह  भिखमंगे  हो  गये  ।  इतना
 उत्पादन  उस  जंगल  से  होता  था  ।

 कोई  ग्राम  जंगल  को  जला  दें  तो  सजा

 क्‍या  है  ?

 He  shall  be  punishable  with  impri-
 sonment  for  a  term  which  may  extend  to
 6  months  or  with  fine,

 शोर  फ़ाइन  जरगर  हो  जाय  तो  उक्त  का  कोई

 अमर  नहीं  होता  क्योंकि  उस  से  अधिक

 का  लाभ  आदमी  कर  लेते  हैं।  एक  पेड़
 ले  शाये  कौर  उस  का  सोफ़ा  बनवा  लिया  ।

 तो  927  के  ऐक्ट  के  बाद  काफ़ी  खिल+

 बाज  हुई  है  इस  ऐक्ट  में  प्राय  को  रद्दोबदल
 करनी  पड़ेगी  ।  लेकिन  इस  के  वा  रे  में  वोटिंग

 ही  नहीं  होती,  कोई  कार्यवाही  ही  नहीं  हो
 पाती  ।

 नेशनल  फौरेस्ट  पॉलिसी  रिजोल्यूशन
 पर  कितनी  बार  कमेटी  बैठती  है।  1952

 से  राज  कितने  साल  हो  गये  ।  मैं  धन्यवाद

 देता  हूं  उस  प्राप्ति  को  जिस  ने  इतने  बड़े

 न,  की  शोर  ध्यान  |
 दिलाया  ।

 The  National  Forest  policy  evnisages
 that  two  thousand  crores  of  trees  would
 be  necessary  to  restore  hydrological  balance.

 बहु  तो  घी  प  प्रो  tg  s  fe  पेड़
 का  सवाल  ही  नहीं  रहा  ।  कई  जगहों  पर  पेड़.  |

 ही  नहीं  रहे  ।  ठे  इदारों  ने उन  को  काट  बॉर
 पैसे  कभी  लिपे  श्री  लोगों  ने  खेती  के  लिये
 ज़मीन  दे  दी  जहां  चाहा  ।  ज़ोर  कोई  कानून  नहीं
 इस  को  च े|  के  ते  के  लिये।  इसलिये  इस  बा  रे

 में  युनोफ़ोमं  ला  बनना  बहुत  जरूरी  है।
 जब  तक  एक  यू  निज़ाम  कानून  नहीं  बनाया

 जायगा,  तब  तक  जंगलों  को  नहीं  बचाया

 जा  सकेगा।  नैशनल  कमीशन  खान  एग्रीकल्चर
 ने  भ्र पनी  रिपोर्ट  में  कहा  है  :

 “There  may  be  genuine  appre-
 hension  in  the  States  that  an  all  India
 Act  would  introduce  and  element  of  re-
 gidity,  which  may  not  meet  the  special
 problems  conscerting  forestry  in  a  State.
 Under  Article  252  (2)  of  the  Consti-
 tution,  ‘any  Act  so  passed  by  parlia  m-
 ent  (on  any  of  the  matters  included  in
 the  State  List)  may  be  amended  or
 repealed  by  an  Act  of  Parliament  passed
 or  adopted  in  like  manner  but  shall
 not,  as  respects  any  State  to  which
 it  applies  be  amend  d  or  repealed  by
 an  Act  of  the  Legislature  of  that  State.”
 It  is  likely  that  some  of  the  States  would
 be  unwilling  to  give  up  their  power
 of  amending  Forest  Acts,  whenever
 considered  expedient.  It  should,
 however,  be  possible  to  frame  an  all-
 India  Act  in  such  a  manner  that  the
 States  are  free  to  make  subsidiary  rules
 and  regulations  under  the  Act  to  meet

 any  special  situtations.””

 नैशनल॒  कमीशन  खान  एग्रीकल्चर  की,"

 सिफ़ारिश  है  कि  इस  संबंध  में  एक  कानून
 बनाया  जाये।  इस  लिये  सरकार  को  इस

 दिशा  में  कदम  उठाना  चाहिये  ।

 गांवों  के  बेरोजगार  लोगों  को  काम '

 देने  के  लिये  फ़ारेस्ट  बेस्ड  इंडस्ट्रीज़  स्थापित  "

 करने  पर  गौर  करना  चाहिएं।  हें  ४
 coe.  कपीगिड  eB
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 हैं

 [श्री  मूलचन्द  डागा]

 कमीशन  ने  जो  रेजोल्यूशन  पास  किया  है,

 यह  मैं  श्राप  को  सेवा  में  रचना  चाहता  हूं  |

 “In  view  of  what  has  ;been  stated

 above,  the  revised  national  policy  of
 India  be  based  on  the  following  impor-
 tant  needs  of  the  country  :—

 (i)  Managing  the  forest  resoruces  of  the

 country  s\  as  to  provide  maximum

 goods  and  services  for  the  well-
 ‘being  of  the  people  and  economic
 progress  of  the  country;

 (ii)  Checking  denudation  and  erosion  in
 mountainous  regions  and  catch-
 ments  of  rivers  on  which  deperd
 perennial  stream  flows,  fertility  of  the
 land  in  the  catchment  and  the  useful
 life  of  dams  and  reservoirs;
 *  s  ry  e  के

 (iii)  Providing  recreational  and  tourist
 opporturities  in  the  forests  without
 impairment  of  forest......  49

 मैं  बचपन  से  देख  रहा  हूं  कि  राजस्थान

 के  हिल  स्टेशन,  माउंट  व,  पर  बड़े

 बड़े  रिटायर्ड  अ्रफ़ुसरों  ने  बंगे  वना

 लिए  हैं।  वे  लोग  रिटायर  होने  से  पहले

 ही  जंगल  के  एरिया  में  अपने  लिए  जमीन

 खरीद  लेते  हैं।  इस  लिए  सब  माउंट  बाबू
 का  कोई  सौन्दर्य  नहीं  रहा  है  7  सब  जगह
 बंगले  ही  बंगले  वन  गये  हैं।  चाहे  मैदान

 जाइए  चाहे  महा भुले  ओवर  जाइए  ।  श्री  शिन्दे

 साहब  का  बन  रहा  हो  तो  मुझे  पता  नहीं

 मुझे  गये  बहुत  दिन  हो  गये  ।  तो  यह

 हिल  स्टेशनों  पर बंगले  बनाने  की  एक  हवा
 चल  पड़ी  है  ।  सभी  हिल  स्टेशनों  पर  बंगले

 बन  गए  ।  शिमला  का  क्या  सौन्दर्य  रहा  ?  यह
 पाराशर  साहब  जानते  होंगे,  सब  जंगल  खा

 गए।  माल  रोड  जरूर  बन  गई  है,  उस  माल

 रोड  पर  घूम  लीजिये,  लेकिन  जंगल  का

 जो  सौन्दर्य  था  वह  सब  नहीं  रहा  ।  फारेस्ट

 एरिया  के  भदर  जो  रिक्रिएशन  होना  चाहिये

 वह  सब  अब  नहीं  रहा  ।  बस  लोगों

 ने  अपने  बंगले  वहां  बना  लिए  है।  लोग

 देखते  हैं  कि  जमीन  सस्ती  मिल  गई,  पहाड़
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 का  पत्थर  लेकर  मकान  बना  लिया।

 यह  बिल्कुल  मना  होना  चाहिए।  जंगल
 के  अन्दर  यह  चीज  नहीं  होनी  चाहिये।

 फारेस्ट  एरिया  के  अंदर  टूरिस्ट  सेंटर्स

 बनने  चाहिएं।  जिस  प्रकार  जो  घने  जंगल

 उन  को  नेशनल  पाक  बना  देते  हैं  ऐसे

 ही  हमारे  देश  के  अंदर  भी  इसको  जरूरत

 है  लेकिन  उस  के  प्रकार  भी  कोई  तरक्की

 नहीं  हो  रहो  हैं।  उस  को  भी  ,  गिरावट

 करा  गई  है।  राज  फारेस्ट  की  जमीन  कम

 हो  गई  ।  33  परसेंट  कहते  थे  कि  जंगल

 होना  चाहिए।  लेकिन  वह  नहीं  है  ।  हर
 पंचायत  को  उस  के  लिये  एक  जमीन

 देनी  चाहिए  ।  पहले  जमाने  में  हमारे  राजस्थान

 में  ऐसा  था,  उस  को  प्रोटेक्टेड  फारेस्ट

 कहते  थे,  हम  उस  को  दौरान  कहने  हैं
 उस  में  कोई  झ्रादमी  कभी  भी  लकड़ी

 नहीं  काटता  कोई  उस  में  हाथ  नहीं  लगाता

 वह  जंगल  का  जंगल  रहता  है।  जो  लकड़ी

 अपने  श्राप  गिर  जाती  है  उसी  को  लेते

 हैं।  इतने  घने  जंगल  सब  बहुत  थोड़

 रह  गए  हैं-।  शब  तो  हर  भ्रादमी  उस  को

 उजाड़ने  की  कोशिश  करता  है।  कौर  इन

 फारेस्ट  का  जितना  नुकसान  हम  लोगों  ने

 नहीं  किया  उप  से  ज्यादा  नुकसान  फारेस्ट

 डिपार्टमेंट  के  लोगों  ने  किया  है  ।

 ये  जितने  फारेस्ट  के  आफिसंस  मालदार  हुए
 हैं  ये  सब  जंगल  की  सम्पति  को  लूट  कर

 मालदार  हुए  हैं।  इन्होंने  बिलकुल  धरती

 को  नंगा  कर  दिया  ।  यही  सब  से

 ज्यादा  फारेस्ट  का  नुक्सान  करते  हैं।
 श्राप  कौन  हैं--  रेंजर  साहब  श्राप  कौन

 हैं--  डिप्टी  रेंजर  साहब,  बाप  कीन  हैं
 चीफ  कंजबेंटर  श्राफ  फारेस्ट  भगवान  जाने

 कितने  ग्राफिससं  हैं  ।  ये  जंगल  की  सब

 लकड़ी  बंच  कर  खा  गये  ।  मुझे  तो

 जब  कोई  पेड़  काटता  है  उस  पर

 कुल्हाड़ी  चलाता  हैं  तो  ऐसा  मालूम

 होता.  है  कि  जैसे  किसी  ग्रामीण  को  मार  रहा

 हो  1  हरे  भरे  पेड़  काट  डाले  जाते  हैं।
 ये  सारे  रेंज  इतनी  गड़बड़  करते  हूँ
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 जितनी  कोई  नहीं  करता  प्रौढ़  ये  रिसर्च

 करने  वाले  'रिसचें  क्या  करते  हैं  ?
 देहरादून  ,

 में  क्या  है?  इन  की  कमेटी  की  रिपोर्ट

 शाप  देखें  ।  मैं  भ्रमर  ज्यादा  पढ़ूँगा  ता  श्राप

 कहेगें  कि  डागा  पढ़  पढ़  कर  बातें  करता

 है।  तो  ड्राप  खुद
 देख  लीजिए।  मैं  ने

 तो

 यही  देखा  कौर  मैं  यही  कहना  चाहता  ह्

 कि  पेड़  और  लगाइए  शौर  जो  है  उन  को

 रहने  दीजिए,  उन  को
 काटी

 भत  \
 जंगल

 के  बारे'  में  शिन्दे  साहब  से
 में

 प्रार्थी ना

 करूंगा  कि  इस  इमर्जेन्सी  में  कोई  एसा  कानून

 श्राप  ले  कराएं।  मैं  माननीय
 सदस्य

 को

 धन्यवाद  देता  हूं  जो  प्रस्ताव  ले  जाए,

 उस  में  मैं  ने  जो  श्रमेंडमेंट  दिया  है  बह

 इस  लिय  कि  सारी  स्टेट्स  के
 अंदर  एक

 यनिफारसिटी  ला  के  मामले  में  हो  सके

 और  जंगलों  की  तरफ  वे  विशेष  रुप  से

 ध्यान  दें

 +

 16°00  hrs.

 SHRI  CHINTAMANI  PANIGRAHI

 (Bhubaneswar)  :  Mr.  Chairman  itis  perhaps
 a  coincidence  of  history  and  our  civilisation

 that  the  greatest  feature  of  our  land  is  that

 itis  the  land  of  Lord  Budha  who  was  born

 under  atree.  He  has  said  something  about

 foregis.  I  want  to  quote  it.

 Lord  Budha  said  :

 “The  forest  is  a  peculiar  organism
 of  unlimited  kindness  and  benevolence

 that  makes  no  demands  for  itssustenace,
 extends  generously  its  life  activity,

 affords  protection  to  all  beings,  offering

 shade  even  to  the  axeman  who  destroys

 it’,

 Whatever  latest  information  is  available

 about  our  forests,  it  is  disquieting;  it  shows

 that  in  recent  years  our  country  has  lost

 five  million  acres  of  rich  forest  land.

 Today  only  22  per  cent  of  the  total  land

 area  in  our  country  is  under  forests,

 whereas  the  limit  stipulated  in  the  national

 forest  policy  resolution  says  that  at  least

 33°3  per  cent,  that  is,  one  third  of  the
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 total  ar:a  should  be  under  forests.  Even  the
 22  per  cent  I  mentioned  is  the  average;
 there  are  states  in  India  where  the  total
 area  under  forests  is  only  5-6  per  cent  of
 the  total  land  area  of  the  state.  I  think
 with  proper  scientific  n.anagement  of  our
 forest  wealth,  we  could  add  to  our  national
 wealth  every  year  about  Rs.  i000  crores
 in  terms  of  land  fertility,
 our  fields,  fuel  wood,  etc.  It  is  itself  a
 modest  figure.  Today  we  get  products
 worth  about  Rs,  30  crores  while  we  spend
 nearly  Rs.  22  crores  for  the  upkeep  and
 maintenance  of  the  forest  resources  and
 wealth.  You  can  see  how  unutilised  this
 wealth  ‘s.  Added  to  this,  during  the  last
 two  decades,  deforestation  has  been  going
 on  at  three  times  the  rate  of  afforestation.
 India  had  35  per  cent  of  the  world’s  popula-
 tion  but  only  two  per  cent  of  the  world’s
 forest  area.  As  a  result  of  deforestation,
 fully  half  of  India’s  land  surface  has  been
 rendered  unusable  due  to  erosion,  floods
 and  water  logging.  Millions  of  acres  of
 top  soil  has  been  washed  away  every  year
 and  the  total  loss  of  fertilisers  in  that  soil
 so  washed  away  is  even  greater  than
 India’s  annual  production  of  chemical  fer-
 tilisers,  including  imported  fertilisers.
 Some  scientists  have  calculated  that  so
 erosion  had  already  ruined  millions  of  he:
 tares  of  cultivated  land  reducing  them  to
 submarginal  levels.  Because  forest  area  is
 shrinking  fuel  wood  is  not  availatle  to  the
 teeming  millions  in  our  countryside.  In
 December  4927  Gandhi  was  on  his  foot
 march  and  when  he  was  walking  all  over
 Orissa,  he  was  at  one  place  called  Bolgan
 in  my  area  and  he  had  written  that  he  saw  a
 man  belonging  to  the  weaker  sections  of
 our  society,  a  Scheduled  Castes  man
 bringing  fuel  wood  to  sell  in  the  market.

 Manure  to

 Today  that  continues  and  one  has  to
 work  for  the  whole  day  to  get  some  fuel
 wood  to  sell  in  the  market,  which  will
 bring  him  Rs.  I°50  or  2a  day.  Because
 the  forests  are  shrinking,  the  whole  family
 has  to  go  miles  and  miles  to  collect  this
 wood,  According  to  an  estimate,  nearly
 400  million  tonnes  of  wet  dung  ig  used  far.
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 domestic  fuelin  India  annually,  which
 amounta  to  burning  up  fertiliser  धपू्ां-
 vaient  to  the  production  of  more  than
 eight  Sindri  fertiliser  plants.  Nearly
 four  million  hectares  of  utilisable  Jand  had
 been  permanently  lost  to  productive  ह
 culture  through  the  formation  of  ravines.

 Mr.  Daga  has  already  quoted  from  the
 Estimates  Commuttee’s  report.  In  ‘1974-755,
 the  Estimates  Committee  has  stated  in  its
 report  that  the  National  Forest  Policy  Re-
 solution  envisaged  that  2000  crores  of  trees
 would  be  necessary  to  restore  the  hydro-
 logical  nutritional  balance  of  the  country
 and  under  the  Land  Transformation  Pro-
 gramme  of  the  Central  Government,  plant-
 ing  of  30  crores  of  trees  during  ten  years
 was  planned,  but  government  had  not
 undertaken  any  specific  scheme  under  this
 programme

 About  the  development  of  forest  roads,
 the  committee  states

 “The  committee  are  concerned  to
 note  that  against  the  target  of  ‘11,050,
 KM  of  roads  to  be  constructed  during
 the  fourth  five  year  plan,  the  likely
 achievement  by  the  end  of  the  plan
 would  be  7:100  KM  _  only,  a  shortfall
 of  about  36%

 I  have  seen  that  in  the  Similipal  National
 Park  in  Mayurbhany  district  in  my  State,
 called  ‘Project  Tiger’?  by  the  Government
 of  India,  the  tigress  Khair:  and  other
 amumais  are  attracting  thousands  of  tourists
 Itis  one  of  the  most  beautiful  spots  in  the
 world  you  can  sit  till  8  org  o’clock  in  the
 night  and  watch  the  deer,  buffaloes,  tigers
 and  other  animals  But  there  is  not  a
 single  mule  of  good  road  in  that
 4000  $q  mile  area.  I  do  not  think  much
 money  has  been  spent  out  of  the  money
 allotted  for  Project  Tiger  in  developing
 this  sanonal  park.  I  have  my  own  per-
 sonal,  experience  also,  Near  Mehanadi
 these  is  an  ares  called  Bedasilingn  where
 30,000  tribals  reside.  There  is  500  one
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 KM  of'road  there,  not  to  speskel  primacy
 health  centres,  etc.  As  you  know,  Kendu
 leaves  are  used  to  prepare  birlas  ond  in
 my  State  the  forests  provide  employment
 to  2  lakhs  of  people.  In  the  whole  country,
 the  forests  provide  employment  to  about
 30  lakh  of  people.  Under  the  20  point
 Programme,  our  aim  is  to  provide  employ-
 meat  to  millions  of  people  I  think  &
 scientific  management  of  forests  can  pro-
 vide  employment  to  70  million  people  every
 year.

 Some  of  the  East  African  countries  are
 earning  a3  much  as  Rs.  roo  crores  in
 foreign  exchange  from  their  wild  life
 sanctuaries  We  can  double  this  income
 uf  we  can  properly  develop  wild  life  sanc-
 tuaries  in  this  country  Some  experts
 have  suggested  that  if  you  invest  Rs  i  224
 Crores  in  a  phased  manner,  India  cen  be
 made  green  I  do  not  know  how  much
 money  the  government  will  be  able  to
 spend  and  what  the  plunners  have  thought
 about  it  But  Shri  Sanjay  Gandhi's  call
 to  the  vast  masses  of  youth  to  make  India
 green  by  theirinvolvement  i  8  vervtimely
 programme  and  it  has  enthused  the  youth,
 Thave  gone  to  UP,  Bokaro  and  other  places
 and  I  have  scen  how  the  yauths  can  be
 involved  in  planting  trees

 Though  the  Government  ot  India  have
 made  some  efforts  during  the  last  27  years
 to  make  India  green,  they  have  not  met
 with  much  success  But  if  this  call  is
 implemented,  if  the  youth  are  determined  to
 make  India  green,  the  way  they  are  re-
 planting  I  can  say  that  the  coming  25  years
 would  be  the  greening  of  India,  and  itis
 the  youth  of  India  which  will  involve
 itself  in  this  task.

 Here  I  want  to  say  that  one  of  the
 biggest  sources  of  blackmoney  which  has
 not  been  plugged  80  faris  the  forest  con-
 छटा,  The  way  they  are  plundering
 the  forest  wealth  of  this  coufitry,  it  is
 really  बप्राइाएड्ड  why  the  Govergment
 have not  taken  any  strong  measures  ageimt
 them.
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 We  are  saying  that  we  are  going  to
 amend  the  Constitution  to  include  educa-

 tion  in  the  Concurrent  List.  It  is  our

 suggestion  that  forest  wealth  should
 also  be  included  in  the  Concurrent  List,
 so  that  the  Centre  can  get  involved  in  the

 implementation  of  this  programme  of  mak-

 ing  India  green  in  the  coming  few  Years.
 In  fact  a  proposalin  this  regard  has  been
 brought  before  the  Prime  Minister  and  it

 may  come  before  the  Cabinet  very  soon.
 I  hope  that  Shri  Shinde,  who  is  determined

 to  do  something  when  the  Government
 intended  to  do  something,  will  pay  some
 attention  to  this  problem.g

 SHRI  B.  V.  NAIK  (Kanara)  :  Mr

 ,

 like  our  learned  friend  Shri
 Panigrahi,  I  alsoc  me  from  a  forest  area.
 There  is  not  much  that  it  can  add  to  what
 has  been  said  on  this  subject  by  the  Move
 of  the  Resolution,  Shri  Deo,  with  all  his
 concern  for  the  forests,  and  Shri  Daga
 and  Shri  Panigrahi.

 The  main  thrust  of  the  Resolution  seems
 to  be  to  have  33  per  cent  of  the  Indian
 sub-continent  as  forest  ares.  I  am
 sure  That  Shri  Deo  has  in  mind  is  not
 a  uniform  33  per  cent  for  all  States,  because

 }there  could  be  states  which  will  have  forests
 more  than  the  prescribed  limit  of  33  per

 ent,  while  there  may  be  other  States  which
 ve  very  little  scope  for  having  forests.

 or  instance,  take  the  Ingo-Gangetic  plan,
 where  we  cannot  think  of  having  33  per

 ent  of  forests.  At  the  same  time,  in  the
 sub-Himalayan  range,  from  where  Shr‘
 Mahajan  comes,  or  the  Western  Ghat  area,
 the  forest  area  will  be  more  than  33  per
 cent.  I  hope  what  the  mover  meant  is  an
 average  of  33  per  cent,  whereas  the  present
 average  is  only  round  about  20  to  22  per

 t.

 I  come  from  a  district  (I  am  not  refe-

 ii
 to  my  constituency,  which  is  much

 gger)  which  has  4,500  sq.  miles  of  forests.
 At  one  time,  85  per  cent  of  the  area  of  that

 istrict  was  under  forests;  now  it  has  come

 down  to  65  per  cent.  I  am  referring  to  the
 district  of  North  Canara,  with  which  Shri
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 Shinde  is  familiar,  which  is  on  the
 West  Coast,  which  has  the  densest
 forests  in  the  whole  state  of  Karna-
 tata.  We  give  the  State  exchequer  Rs.
 I8  to  Rs.  20  crores  of  forest  revenue  every
 year.  The  injust’ce  that  28  beng  done  to
 the  forest  areas,  which  I  am  afraid  has  not

 yet  been  high  ligtted,  at  the  polit’cal  level,
 is  entirely  beng  done  by  the  nonforest
 areas  of  this  country.  The  forest  areas
 are  being  treated  today  as  very  convenient
 sources  of  revenue  where  you  ‘nvest
 nothing.  For  an  industry  you  have  to
 invest  in  capital,  for  agrculture  you  have-
 to  invest  in  inputs,  you  have  to  provide
 credit  and  infrastructure  but  when  it
 comes  to  the  cutting  down  of  forests,  you

 do  it  i  nd‘scrim‘nately.  I  will  not  say  what
 the  baser  officials  in  the  bureaucratic
 mach‘nery  do  when  it  comes  to  a  question

 of  linking  with  the  forest  contractors  who
 are  sources  of  revenue  for  other  purposes,
 but  tak'ng  the  rght  royal  path  by  whch

 money  goes  into  and  comes  out  of  the  Con-
 soli  dated  Fund  of  Ind’a,  you  take  Rs.  20
 crores  and  you  are  not  paying  back  or

 ploughing  back  into  the  forests  even  Rs,
 i  crore,  How  can  we  think  in  terms  of
 the  lofty  resolution  of  Mr.  P.  K.  Deo  that
 the  whole  country  should  become  green
 and  that  there  should  be  forests  grow'ng
 galore  in  the  whole  country?  It  is  plainly
 impossible  until  and  unle‘s  the  Government
 of  India  comes  down  with  a  firm  hand  and

 says  that  at  least  50  per  cent  should  be  put
 back  into  the  forest  out  of  what  is  taken
 out  as  forest  revenue,  with  an  exceedingly
 good  price  for  timber.  Then,  you  will
 be  able  to  keep  the  forests  neat  and  in

 tact,  in  a  wonderful  condition.  You  have
 not  been  doing  it.

 When  our  Home  Minister,  Shri  Breh-
 mananda  Reddy,  was  the  Chairman  of  the
 Sixth  Finance  Commissic  9,  I  brought  this
 to  his  kind  notice,  but  unfortunately  it
 fell  on  sympathetic  but  deaf  ears.  There

 is  in  certain  areas,  in  regard  to  finance,
 what  we  call  indigenous  colonialism.  It
 is  not  imported,  Multi-national  and  other

 people  are  involved  in  it,  it  is  plan,  indigen-
 ous,  made-in-India  colonialism  when  tho.
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 backward  areas  of  this  country,,  more
 particularly  the  hilly  and  forest  areas,  are
 made  to  serve  the  interests  of  the  more
 advanced  parts  of  the  country  and  that  is

 where  exploitation  takes  place  right  under
 our  Own  nose  when  we  want  to  remove
 regionalimbalarces.  I  am  afraid  the  Res-
 earch  and  other  w:ngs  of  the  Government
 of  India  have  not  been  able  to  pay  their
 attention  to  it.  Therefore,  the  request  for
 the  inclusion  of  forests  in  the  Concurrent
 List  has  not  come  a  day  too  soon.  It
 is  most  perfectly  timed.

 You  have  constituted  the  Indian  Fores:
 Service  as  one  of  the  All  India  Services,
 but  who  are  the  persons  who  have  been
 taken  into  this  service?  The  same  old
 bureaucrats  who  had  made  their  names  as
 corrupt  Officials  and  Rangers  in  the  State
 service,  Could  you  not  find  better  people  ?
 It  contains  the  same  people  who  colluded
 with  the  lumber  and  forest  contractors
 for  fighting  out  their  cases  in  the  Supreme
 Court  regarding  their  seniority  ete,  The
 same  people  are  back  again  in  the  Indian
 Forest  Service.  What  guarantee  is  there  and
 what  assurance  that  it  will  deliver  the
 goods  2

 My  friend  Shri  Daga  may  not  know
 that  there  are  a  dozen  ways  in  which  the
 forests  can  be  denuded.  The  marking
 ig  done  by  the  Forest  Guard.  All  of  us
 from  the  forest  areas  know  that  an  area  of
 about  200  or  300  acres  is  earmaked  and  then
 there  is  a  clearance  around  it,  but  the  forest
 contractor  simply  goes  imto  the  adjacent
 area  and  nobody  prevents  him,  he  cuts
 down  the  trees,  stacks  them  and  sells  them
 and  makes  up  his  quota.  There  is  a  lot
 of  smuggling  of  sandalwood.  I  am  afraid
 that  with  the  forest  policy  as  at  present  and
 the  Indian  Forest  Service  constiruted  as
 at  present  of  officers  who  are  in  the  hands
 of  the  lumber  contractors  and  the  forest
 contractors  who  carry  on  the  duties  of  the

 ‘forest  policy,  a8  at  present,  your  entire  for-
 ed
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 ests  inthis  country,  particularly  at  leas?
 as  far  as  my  district  is  known,  on  my  per-
 sonal  experience,  are  not  going  to  reach
 33  per  cent.  your  forests  are  heading
 towards  extinction  and  in  the  process,
 quite  a  few  people  will  become  fabulously
 rich.  But  your  whole  country  and  its

 ecological  balance  will  be  distorted  and
 destroyed  beyond  recognition.

 5  t

 I  would,  therefore,  «elcome  the  Reso-
 lution.  But  will  the  hon.  Minister  on
 such  a  vital  subject  which  concerns  our

 ecological  balance,  the  rainfall,  the  mons-

 oons,  the  timeliness  of  monsoons  and  more

 important  the  resources  which  can  be  multi-

 plied,  do  something  concrete  ?  I  think,  the  per
 acre  yield  of  forest  in  this  country  stands
 at  about  Rs.  25  to  Rs  30  at  compared  to
 about  Rs,  350  to  400  in  a  country  like  Ger-

 many  with  reserved  forests.  3r:20  is  the

 ratio.  It  is  possible  to  make  our  own  for-
 ests  more  productive,  give  encouragement
 to  those  areas  in  order  to  protect  and  pres-
 erve  their  forests  by  starting  forest-based
 industries.  Thank  God,  we  had  a  very  gool
 example  of  forest-based  industries  started.
 But  now  they  are  going  for  want  of  funds.
 I  hope,  the  hon.  Minister  will  think  in

 terms  of  a  Forest  Development  C  srporation
 being  ably  assisted  by  Central  assi-

 stance  in  order  to  see  that  what  is  taken
 out  is  fed  back  there.  If  that  is  done,
 we  can  reach  33  per  cent  and  we  can  have

 a  green  India.

 DR.  V.  K.  R.  VARADARAJA  RAC

 (Bellary):  Mr  Chairman,  Sir  I  though:  i

 was  my  duty  to  take  partin  th.s  discussio
 [  had  read  about  this  item.

 We  have  been  talking  a  great  deal  abot

 the  forest  policy,  afforestation  and  8

 on  and,  I  think,  it  was  nearly  20  or  2

 years  ago  that  Vansmohatsava  was
 started

 if  I  am  not  mistaken,  by  the  thea  Minise

 of  Agriculture,  late  Mr.  K.  M.
 Munst

 Since  then,  every  year  there  is  8  rtus

 when  all  VIPs.  go  and  plant  trees.  Some
 at  ers
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 times  they  are  photographed;  sometimes  they
 “ere  not  photographed.  But  nobody  hears
 afterwards  about  those  trees.  One  day,
 Mr.  Shinde  will  be  in  that  same  position,
 having  to  talk  about  previous  history  of

 planting  trees.  Life  is  always  at  a  tangent.
 {  was  not  the  Minister  in-charge  of  forests
 at  any  time.  Mr  Shinde  happens  to  be  the
 Minister  of  Agriculture  for  the  Last  73

 years.  At  least,  he  should  be  in  a  position
 to  say  something  about  what  has  happened
 to  trees  which  we  have  been  planting  for
 the  last  32  years.  He  should  be  able  to

 say  at  least  about  some  of  the  trees  planted
 about  I0  ०  9  years  ago.

 We  have  th:  Vanamohatsava.  But  we

 have  never  heard  about  follow-up,  whether
 after  three  months  or  20  or  Is  days,  the

 VIP  wh.  planted  the  tree  even  enquires’  as
 to  what  has  happened  to  the  tree  that  he  had

 planted.  I  do  not  know  whether  anything
 like  follow-up  of  the  tree  plantatixn  pro-
 gramme  is  there.  For  a  long  time  I  have
 been  feeling  that  one  of  the  most  neglected
 aspects  of  Indian  agricultural  economy  is
 the  forests,  We  have  been  doing  very
 well  as  for  as  foodgrains  crops  are  concer-
 ned  and  also  some  of  the  cash  crops  even

 though  many  of  the  cash  crops  are  wanting
 in  inventive  and  innovative  research.  But
 Not  enough  has  been  done  as  far  as  the
 forests  are  concerned.

 We  have  got  a  very  good  organisation,
 the  Indian  Council  of  Agricultural
 Research,  We  have  got  various  research
 institutes  dealing  with  various  crops,  vari-
 ous  climates,  local-based  research  region-
 based  research  and  so  on.  But  I  do  not  know
 whether  the  kind  of  research  attention
 which  is  given  to  agricultural  crops  is
 given  to  forest  crops  also.  We  give  a
 lot  of  attention  to  egricultural  crops.
 We  are  now  giving  some  attention
 to  dairy,  not  inde-d  as  much  asit
 Ought  to  be.  When  we  come  down  to
 forests,  we  seem  to  think  that  it  grows
 by  itself.  Forests  grow  by  themselves
 they  die  by  themselves  and  they  regrow
 by  themsclves.  I  know  I  am  caricaturing.
 But  I  am  doing  it  deliberately  because
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 it  seems,  to  me  that  one  of  the  most  impor-
 tant  sources  of  nation-building,  national
 development  in  this  country  is  the  inc-
 rease  of  our  forest  wealth.  It  is  not  merely
 a  question  of  exploitation  of  the  existing
 one,  but  it  is  a  question  “of  adding  to  our
 forest  weatlh,  making  use  of  the  land
 which  is  unfit  for  anything  except  as  forests.
 The  other  day  I  was  talking  to  a  very  dis-
 tinguished  scientist.  He  said  that  the
 problem  of  Rajasthan  could  be  solved
 when  a  haevy  rainfall  was  theres  they  had
 sO  many  programmes  ready,  and  as  soon
 as  there  was  a  heavy  rainfall,  they  would
 immediately  plant  millions  of  trees,  and
 once  that  was  done,  later  on  they  would
 be  able  to  fend  for  themselves  because  they
 only  needed  so  much  heavy  rains  initially.
 I  do  not  know  whether  that  programme  has
 been  fulfilled  in  Rajasthan  or  not.  I  think,
 this  year  there  has  been  a  lot  of  rainfall.
 This  was  told  to  me  a  couple  of  years  ago.

 It  Seems  to  me  that  there  has  got  to
 be  a  very  Systematic  attempt  at  affores-
 ting  areas  Which  are  not  afforested  now  and
 also  at  secing  that  the  forests  which  exist
 do  not  disappear.  It  is  not  merely  a  ques-
 tion  of  wild  animals,  tigers  and  so  on.
 I  know,  tigers  are  important.  But  more
 than  that,  the  most  important  raw  mate-
 rial  basetodayin  the  world  is  forest.  There
 WaS  atime  when  gas  waS_  not  a  baSe
 at  all,  gas  was  being  burnt  away
 after  the  oil  was  found.  Butnow  gas
 has  become  amost  important  raw
 material.  As  important  aS  mines,
 even  more  important  than  minerals,:  7३
 forests.  And  whatis  the  amount  of  money
 that  we  are  Spending  to  See  that  our
 forest  Wealth  is  sustained,  maintained,
 expanded  and  increased.  It  seems  to
 me  that  some  kind  of  an_  evaluation
 on  the  —  subject,  either  in  this
 discussion  or  elsewhere,  Will  be  a  useful

 thing  to  do,  because,  the  country’s  atten-
 tion  must  be  focussed  on  our  forest  pro-
 blems  and  forest  policy.  It  should  not  be
 viewed  merely  from  the  point  of  view
 of  spectacular  public  demonstration  effect.
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 Buttaking  advantageof  the  publicdemon-

 :Stration  effect,  we  should  see  to  it  that  we
 have  som:  tim:-b3und  programme  of  fo-
 rest  developm:nt,  region-wise,  Waich  can
 be  progressed,  monitored  and  evaluated.

 he

 I  would  like  to  mention  something  on
 which  Ihave  been  very  much  distressed.
 A  longtime  back—this  again  goes  backto

 my  previous  history,  because  I  Was  not

 only  a  Minister  like  my  friend,  Mr.

 Shinde,  but  I  also  happzned  to  b>  in  the

 Planning  Commission  before  that,  I  hope  »

 MrShinde  wall,  one  day,  find  himse  If  in  that

 place  indtheahe  wilkiow  wat  haspzas
 “to  Plan-in  the  Planning  Commission  we  had

 a  concrete  programm:  of  village  forests.

 Everybody  says  that  villages  have  no

 fuel,  that  the  villagers  are  using  aS  fue]
 all  the  manure  and  so  on.  The  Prime  Min-
 ister  mentioned  the  other  day  about  the
 use  of  bio-gas  and  soon.  This  has  help  d
 Some  people,  but  the  poorest  people  are
 not  only  between  the  Devil  and  the

 deep  sea  but  they  are  geitinginto  the  deep
 sea.  It  is  an  economic  necessity  wrich
 drives  the  village  p:>ple  to  use  ad  fuel
 wat,  they  kiow,  is  mi:  more  useful  as
 a  fertiliser.  But  w  iat  are  We  doing  for  their
 fuel  requirem:ats  है 5 उ  longtime  back  we
 hajap-ogcamm:,  inthe  M  nistry  of  Agri-
 culture,  of  village  forests  :  We  Were  Supa  sed
 to  take  in  eaci  v  lage  a  cectain  amountof
 wasteland  and  there  was  to  be  a  program-
 me  of  geov-ing  quick-growing  fuel-usable
 woods  wiici  would  Sujply  tte  village
 with  its  fuel  req  a  rem:ats.  Tais  programme
 must  be  more  than  I3  or  I4  years  old.
 Iwantthe  Ministerto  tellthe  House  wat
 has  happened  to  this  p-ogramn:,
 how  many  villages  have  got  the  village
 fuel  forests,  wiether  that  programme  has
 beea  successful,  Wtetiertiere  ४४८०  था  any
 difficulties,  wietier  the  paichayats  have
 been  able  to  do  it  or  not,  Wiat  exactly

 tis  tie  osition  regarding  village  fuel  re-
 “quirements.
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 In  my  state  it  was  during  the  period
 of  one  of  the  previous  Chief  Ministers-
 there  Wasa  big  programme  for  planting
 the  State  with  eucalyptus.  There
 is  such  a  thing  as  industrial
 forests.  So  many  things  are  required
 for  industrial  purposes.  Have  you  any
 Programme  for  industriel  forests  ?  Have
 you  marked  out  t!e  areaSWhere  industrial
 forests  can  be  jlanted  ?  Sometimes  we
 get  factories  on  the  basis  of  the  existing
 forests,  and  after  ten  Years,  the  factories
 find  that  the  supply  is  exausted  and  there
 isno  way  of  replanting.  Tae  Minister  knows
 the  case  Tam  referring  to.  Isthere  a  policy
 regarding  industrial  forests  not  merely  in
 Words,  but  in  actual  details,  in  terms  of
 plants,  regions,  commodities,  investment,
 machinery  foroperation  and  soon  ?

 T  am  very  glad  that
 Daga,  referred  to  bungalows  in  hill
 Stations.  Iam  not  saying  that  people  should
 notgoand  live  in  hill  station,  but  at  least
 when  these  people  go  to  hill  stations,  they
 need  not  carry  the  magnificence  of  Mala-
 bar  Hill,  Way  do  they  want  to  carry  all
 their  urban  mizaific:rce  to  viose  places  ?

 my  friend,  Mr.

 “

 You  can  certainly  laydown  alaw.  You
 can  Say,  ‘Nobody  can  build  a  house  in
 hill  area  bigger  than  such  and_  such  size
 and  you  can  tell  them  that  only  in  these
 placesyou  can  9  iild  your  house’,  Taerefore
 I  welcome  the  suggestion  which  has  been
 made  by  my  friend  that  we  must  have
 some  kind  of  a  good,  real  and  resStric-
 tive  policy  regarding  house  construction
 in  hill  areas,  not  only  to  preserve  the

 beaury  but  also  to  See  tat  rie  forests
 in  those  hill  areas  are  protected.

 I  would  just  like  to  sayoneor  two  wo*
 rds  before  I  finish.  Both  my  friends  said
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 ‘put:-forests  on  the  Concurrent  List’.  Sir,
 I  would  like  to  goon  recordin  this  House
 that  putting  a  thing  with  which  you  are
 not  satisfied,  in  the  Concurrent  List  does
 not  mean  that  the  problem  is  going
 to  {be  solved...  I  have  the  greatest
 respect  for  the  Government  of  India,
 having  functioned  in  its  midst,  but  I  do
 not  think  that  the  Government  of  India,
 located  in  Delhi,  is  capable  of  doing  all
 the  things  that  are  prescribed  aS  govern-
 mental  functions.  India  isa  vaSt  country.
 It  isabig  country  and  this  is  avery  simple
 answer,  ‘If  anything  goes  wrong,  put  it
 inthe  Concurrent  List’,  But  have  you
 thought  Whether  the  Centre  has  got  all
 the  machinery  to  implement  and  all  the
 resources  for  handling  all  the  problems  ?
 I  can  tell  you  my  experience,  both

 as  a  Member  of  the  Planning  Commission
 and  asa  Central  Minister.  Ifind  the  State
 officials  are  far  more  committed  bacause
 they  are  much  more  in  touch  with  the

 eople.  The  central  officials  are  removed
 by  two  or  three  removes  from  the  people
 at  large  whereas  your  District  Officials
 and  the  State  Officials,  the  State
 Agricultural  Officer  and  others  are
 very  muct  more  concerned  with  it.
 Therefore,  I  would  like  to  say  that  this
 solution  of  putting  every  thing
 in  the  Concurrent  List  is  no  solution  at
 all.  I  would  like  to  strongly  goon  record
 as  opposing  this  suggestion  thatin  order  to

 have  a  better  forest  policy  you  should  put
 itin  the  Concurrent  List.  Ido  not  mind
 having  preservation  of  wild  lifein  the  Con-
 current  List.  Certainly  put  all  the  lions,
 tigers,  bisons  --not  buffaloes--and  all  that
 kind  of  wild  animals  in  the  Concurrent
 List  and  I  am  sure  the  Central  Govern-
 ment  will  be  able  to  tackle  them,  but  do
 not  put  all  the  forests  in  the  Concurrent
 List.

 Finally,  I  just  wanted  to  say  how  st-
 rongly  I  felt  about  a  very  important  pro-
 जिला,  That  is  about  the  catchment  areas.
 Do  you  kn  ow  in  many  of  tke  catchment
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 areas  one  of  the  reasons  why  we  are  hav-
 ing  this  trouble  about  monsoon  aS  a  mat-
 terof  fact  in  the  oldendays  we  never  had
 power  cuts  and  reServoirs  and’  rivers  rot
 filling  up  and  it  is  only  a  matter  of  the
 last  I5-20  years  is  that  the  catchment  areas
 are  not  being  looked  after  properly.

 The  Minister  knows  it  very  well.  We
 also  know  that  in  the  case  of  irrigation  the
 most  im»>ortant  thing  is  the  protection  of
 the  catchment  areas.  But  all  the  water
 comes  there  but  doesnot  go  through  and
 flow  down  properly.  Ifthere  isno  proper
 forest  policy  regarding  catchment  areas,
 not  only  you  do  not  get  the  water  there
 but  when  you  get  the  water  you  also  get
 alot  of  erosion.  The  silt  is  carried,  good
 soil  is  lost  and  a  great  deal  of  land  also
 gets  lost.  Therefore,  I  think  a  catchment
 area  forest  policy,  industrial  forest  policy
 and  village/wood  forest  policy  and  ahill
 area  forest  policy--all  these  are  required.

 I  would  like  to  suggestto  the  hon  Mi-
 nister.  I  know  there  is  abook—a  fat  I3  or  20
 Volumes  book  broughtout  by  the  National
 Commissionon  Agriculture.  But  unfor-
 tunately,  we,  the  Members  of  Parliament
 are  all  very  busy  and  we  have  got  to  do
 so  many  things  and  itis  very  difficult  for  us
 to  read  the  20  volumes  even  if  one  wants
 todoit.  I  would  suggest  :  let  Mr.  Shinde
 who  is  a  lover  of  agriculture  and  a  very
 committed  Minister,  get  a  White  paper  pre-
 pared  by  his  Ministry  to  let  us  know  what
 the  facts  are  about  our  forests.  I  was  as-

 king  Mr.  Deo  who  was  just  sitting  behind
 me  as  to  What  is  the  percentage  of  forests.
 He  says  it  is  only  22.5%.  Ido  not  be-
 lieve  it  because  what  is  called  even  a  shrub
 is  included  in  forests.  Now  Parthenium

 grows  Wildly  in  Delhi  and  after  some  time,
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 the  Parthenium  forests  also  will  form
 part  of  the  22.5  %  forests.  As  we
 know,  in  the  olden  days,  we  used  to
 have  so  much  cultivable  waste  and  every-

 body  thought  that  India  has  00  million
 acres  of  land  and  this  can  be  brought
 under  extensive  cultivauon.  But  when
 we  went  into  great  detail,  we  found  it
 was  Not  700  millon  acres  but  it  was  only
 34-35  million  acres  Therefore,  let  us
 have  som:  prop-r  classification,  let  us
 know  what  our  forests  are,  let  us  know
 what  is  our  forist  policy,  what  is  the  pre-
 sent  position,  whit  is  the  Budget  and
 I  think  it  is  posible  for  us  to  do.  After
 all,  the  State  Governments  are  depending
 on  the  Central  Gov  rnmint  for  ascistance,
 for  technical  asastince  as  well  as  financial
 assistance.  It  seems  to  me  a  white  paper
 on  these  lines  can  be  mad>.  This  ois
 the  time  when  the  youth  of  tae  country
 are  taking  to  afforestation  ard  to  tne-
 planting  in  a  big  way.  The  country’s
 attention  is  being  focussed  on  the  subpct
 of  tree  plantation  and  afforestation  So
 let  us  know  and  I  have  no  doutt  tl.at  we
 have  alf  the  material  im  the  Mimsstry.  Let
 a  White  Paper  be  brought  about  quickly
 about  the  forest  wealth  of  India,  its  curr  nt
 status,  its  utilisation  and  the  policy  needed
 to  make  the  forests  a  very  important,  pro-
 ductive  and  accclerating  factor  गा  Indian
 economic  development,  rural  development
 as  well  as  employment.

 SHRI  9.  K.  PANDA  (Bhanjanagar)  :
 I  need  rot  go  much  into  the

 theoretical  proposiuon  already  placed
 before  the  House.  In  the  report,  which

 has  been  brought  out  by  the  Commission
 on  Agricultural  D-velopment,  there  is
 one  volum:  w'uch  is  specially  devoted  to
 forest  development.

 It  is  recognised  that  it  is  a  renewable
 natural  resource.  How  this  can  be
 developed  2  This  is  our  main  objective.
 While  these  recommendations  are  there,
 we  can  repeat  them  several  times,  there  is
 no  harm;  truth  can  be  repeated  several
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 times.  But  ‘so  far  as  the  hon,  Minister
 is  concerned,  he  knows  very  well  what
 those  recommendations  are.  Members
 have  repeated  the  same  thing.  While  I
 do  not  wish  to  repeat  the  same  thing,  J
 would  like  to  bring  one  aspect  to  his  atten-

 tion,

 There  are  short-term  planning  and  Iong-
 term  planning.  There  are  many  things
 to  be  looked  into  on  how  to  increase  forest
 wealth,  Forest  industry  car  be  best
 developed  for  our  industrial  development.
 Dr.  V.K.R.V.  Rao  made  certain  valuable
 suggestions  from  his  own  experience.

 Ylere  what  I  want  to  say  is  this.  We
 are  implementing  the  20-po  nt  programme,
 Fury  attention  should  be  bestowed  on
 the  needs  of  th>  rural  secter  and  the  back-
 ward  sictor.

 Take  005०  for  instance,  One-third  of
 the  population  are  adivasis  ard  tribal  people
 and  they  live  cxclusively  or  forest  creas,
 As  Mr.  Patigrahi  {las  pointed  out,  there
 are  mary  jurgles  there  ard  as  far  ४५  forest
 wealth  is  corcerred  that  19  the  greatest
 wealth  in  Ornsa  As  Myr.  Shinde  is  fully
 aware  of  these  :spects,  I  need  rot  go
 into  them  in  detail.

 One  of  our  aims  is  to  remove  poverty
 and  from  that  point  of  view,  the  question
 now  i8,  What  systematic  work  you  are
 doing  sn  order  to  remove  this  poverty
 existing  among  the  weaker  sections  of  the
 society.  I  am  sure  more  than  75%  of
 these  weaker  sections  live  in  forest  areas.
 They  should  be  refrased  ‘  from  their  slavery
 under  the  contract  system.  There  have
 been  cas:s  of  pilftrage  of  valuable  tim-
 ber,  teakwood  and  so  on.  There  has
 been  a  sugg:stion  made  by  the  Com-
 mission  saying  that  labour  from  neigh-
 pouring  villages  can  be  directly  employed
 to  give  them  asense  of  belonging  for  avoid-
 ing  pilferage.  It  can  serve  two
 purposes.  In  Orissa,  after  the  Kendu
 leaves  nattonalisation,  we  ar¢  increasing
 our  revenue.  Of  course  there  are  many
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 potentialities  and  very  valuable  timber,
 teakwood  and  other  varieties  which  can
 be  developed.  Ifthereis  proper  planning,
 then,  definitely,  we  shall  be  able  to  in-
 crease  our  revenue.  The  main  thrust  of
 our  economic  programme  is  how  we  can

 render  real  benefits  to  the  adivasis  and
 the  tribal  people  who  were  exploited  day
 in  and  day  out.  They  are  the  people
 ‘who  do  not  know  what  to  claim.

 I  had  been  to  an  area  in  Phulbhani.
 In  certain  areas  they  merely  want  drinking
 ‘water—leaye  aside  the  question  of  road,
 cailway  line  etc.,  nothing}is  there  absolutely
 —aind  as  Shrj  ‘Panigrahi  pointed  out

 since  1945,  under  the  colonial  regime,
 the  British  regime,  there  was  a  plan  for
 the  development  of  a  railwayline  from  Gopal-
 Pur  upto  Bolangir  via  Aska  Berampur
 and  Binjhanagar—a  forest  area.  This
 can  be  developed  better  if  this  had
 been  done.  I  am  very  sorry  that  no
 railway  line  is  tak=n  to  that  area.

 Tnat  had  been  the  planning  since  1945.
 ‘We  do  not  know  why  that  had  been  shelv-
 ed  or  why  that  had  not  been  taken  up.
 For  example,  there  is  no  proper  planning
 ‘or  coordination  or  anything  of  that  kind
 by  the  Centre  for  Orissa.  We  have  some
 Forest  Corporation  ther:  and  now  it  has
 becom:  a  public  sector  body.  In  spite  of
 that,  there  is  no  allocation  of  funds  from
 ‘the  Centre  and  it  is  also  not  giving  proper
 attention  and  aid  as  a  result  of  which  we
 are  not  able  to  develop  it.

 My  first  point  will  be  this.  There  must
 be  some  systematic  planning.  Not  only
 that.  A  wellknit  work  must  also  be
 taken  up  so  as  to  developindustries  there
 based  on  forest  mat:?rials.  If  this  had
 been  done  we  could  have  developed  the’
 forest  wealth.

 As  far  as  contract  Idbour  is  concerned,
 everybody  wants  that  the  contract  labour should  be  abolished.  In  Orissa,  for  ¢xam-
 ple,  the  labour  is  not  being  released  from
 the  slavery.  Some  legislation  has  got  to
 be  enacted  for  the  purpose  and  there  should
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 be  some  guidelines  by  the  Centre  ४0  as  to
 abolish  the  contract  labour  system  therc.
 There  is  already  a  factory  coming  up.
 The  people  there  are  all  technical  in  the
 sense  that  they  pluck  the  sal  seeds
 from  the  tree  as  well  as  pick  the  same  from
 the  ground.  In  Kalahandi,  Phulbani  and
 Bholongir,  myloborum  is  in  -  plenty.
 This  industry  has  a  Pgreat  potentiality
 which  can  provide  employment  to  these
 people.  We  are  not  lacking  in  policies
 but  we  lack  only  in  the  proper  implement-
 ation  of  them  which  we  lay  down.  The
 plan  should  be  such  that  we  are  able  to
 reach  the  target  fixed  for  the  purpose.
 There  should  be  a  balance  struck  as  bet-
 ween  the  requirements  and  the  availablity
 of  produce  as  far  as  wood  industry  is
 cor.  cerned,

 My  suggestion  is  this.  As  far  as  in-
 dustrial  materials  are  concerned,  they
 should  be  properly  utilised.  Guidelines
 should  a!so  be  issued  by  the  Centre  to
 the  States  and  ceneral  fund  should  be
 allocated  for  the  purpose  what  will
 contribute  to  our  national  economy.

 SHRI  GIRIDHAR  GOMANGO
 (Koraput):  Mr.  Chairman,  _  Sir,  I
 would  like  to  raise  twoor  three  points.
 I  want  to  know  from  the  hon.  Minister
 what  is  the  forest  policy  in  the  tribal
 areas.

 It  was  discussed  in  different  committees,
 in  the  Planning  Commission  and  also  in
 the  Ministry  of  Home  Affairs.  The
 tribals  had  been  deprived  of  the  forest
 land  by  the  Forest  Act,  1956.  Maharajas

 got  compensation  but  no  compensation
 was  given  to  the  tribals  for  having  been

 deprived  from  the  forest  land.

 You  will  find  that  still  deforestation  is

 going  on  in  the  tribal  areas.  Shifting  and

 podu  cultivation  are  also  still  going  on  in

 Orissa  and  other  &States.  They  have

 not  completely  stopped  it.  The  tribals

 have  to  be  brought  from  the  hill  tops
 to  the  bottom,  to  the  plains,  not

 id
 place
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 in  between.  In  the  plains,  they  must  be

 given  cultivable  lard.  As  it  is,  the  tribals

 are  born  in  the  forest,  they  live  in  the

 forest  and  they  die  in  the  forest.  When
 we  are  adopting  a  new  policy,  giving  a

 mew  dimension  to  the  economy  and

 planning,  why  not  give  more  emphasis
 to  stopping  deforestation?  I  belong  to

 the  trib  In  the  forest,  there  is  large-
 scale  cutting  down  of  trees.  Government
 is  giving  money  and  land  to,  the  tribals  to

 settle  on  that  land

 Priority  should  be  given  to  those  who
 are  doing  Podu  cultivation,  They  should

 be  brought  to  the  plains  and  settied  on

 Jand  in  the  plains.  They  should  be  taught
 the  techniques  of  modern  cultivation.

 You  will  be  surprised  to  know  that  tribals

 grow  five  or  six  crc  ps  in  a  year  in  the  forest,
 whereas  if  they  are  given  land  in  the  plains,

 they  can  grow  only  one  or  two  crope
 That  is  why  they  prefer  to  be  in  the  forest

 land.  So  Government  should  give  them

 cultivable  lands  in  the  plains  and  then

 provide  them  with  all  tect  nical  facilities

 for  cultivation.

 There  is  8  lot  of  forest  wealth  in  the

 Koraput  district.  There  there  is  the

 Dandakaranya  project.  A  large  part
 of  the  forest  was  cut  down.  Because
 there  are  two  or  three  electrical  lines  there,
 an  irrigation  project  and  so  on,  large-scale
 deforestation  was  taking  place.  There
 are  300  kilometres  of  area  in  the  Karaput
 district  where  there  was  a  proposal  by  the
 Government  of  Orissa,  to  which  the  Go-
 vernment  of  Irdia  had  also  agreed,  to
 undertake  affrestation.  It  was  proposed
 to  provide  some  money  for  the  afforesta-
 tion  of  this  area.  But  the  report  has  not

 yet  reached  the  Government  of  India.  I
 would  request  the  Minister  that  this  dis-
 trict  should  be  taken  as  a  priority  basis
 and  large-scale  plantztion  should  be
 undertaken.  Podu  cultivation  should
 also  be  stopped.  The  Planning  Commi-
 ssion  and  the  Ministry  of  Agriculture
 should  make  the  necessary  provision  for
 this  project.
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 T  conchide  by  saying  that  though  forest  :
 is  the  land  of  the  tribals  now,  they  should  7
 not  be  left  in  the  forest,  but  should  be
 brought  to  the  plains  and  should  be  taught  |
 to  live  on  the  land  in  the  plains

 THE  MINISTER  OF  STATE  IN]
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  ANNA-
 SAHEB  ९,  SHINDE).  I  am  '  thankful
 to  Shri  P.  K.  Deo  for  moving  this  Reso-
 lution  in  this  august  House,  for  because
 of  this  Resolution  interest  has  been
 evinced  in  this  matter,  which  is  one  of  the
 very  important  aspects  of  our  nationat
 life.

 Many  Members  have  participated  in
 this  debate;  pI  am_  particularly  happy
 that  one  cf  our  very  senior  members,
 Dr.  V.K.R.V.  Rao,  has  found  time  ta
 come  here  and  also  participate  in  the  debate
 and  make  very  valuable  suggestions  for
 our  consideration,

 It  is  known  to  all,  and  it  is  a  matter  of
 concern  to  all,  that  all  is  not  well  with  the
 forests  in  our  country.  The  specific
 importance  of  forests  from  the  poipts  of
 view  of  ecology,  soil  conservation,  protec-
 tion  of  the  catchment  areas  and  of  fodder,
 fuel  and  timber  resources,  all  thisis  known.

 But  unfortunately  what  has  been  happen-
 ing  Perhaps  this  is  not  confined  to  India.
 Quite  often  we  may  draw  an  inference
 Or  gain  an  impression  that  only  we  in
 India  are  doing  something  very  wrong;
 that  is  not  so,  I  am  net  justifying  what  is

 Jhappening.  If  we  look  tothe  history  of
 Civilisation,  we  find  the  more  the  s0  called
 Civilisation  developed,  the  more  the  forests
 were  destroyed.  One  of  the  very  renown-
 ed  areas  of  forests,  Mc  sopotamia,  was  at  one
 time  so  dense  a  forest  area  that  it  produced
 the  best  timber  in  the  world  which  was
 so  much  in  demand  for  ship  building
 industry.  What  has  happened  to  that
 now?  Middle  East  is  a  desert  area  now.

 Major  warfares  also  involving  largescale
 destruction  of  forests  led  to  such  a  situation.
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 Therefore,  while  we  claim  that  we  are

 advancing  we  are  bringing  about  im-
 balances  in  our  habitat  and  in  the  ecology
 established  on  this  globe,  and  thus  reduce
 or  destroy  some  of  the  favourable  aspects
 which  make  life  in  this  globe  happier
 and  fuller.  This  is  hapening  in  many
 other  countries  also  but  fortunately  in
 ome  countries  at  least  there  has  of  late
 been  an  awareness  and  they  have  _  started
 developing  forests.  This  realisation
 came  to  us  alittle  late  ;  we  were  a  colonial
 country  and  as  soon  as  we  attained  inde-

 pendence,  the  late  K.M.  Munshi  who  was
 the  Agricultural  Minister  at  that  time,
 as  Dr.  V.K.R.V.  Rao  mentioned,  put
 forward  a  forest  policy  resolution  which
 ‘Jed  to  an  awareness  that  something  positive
 has  to  be  done  to  protect  forests.  The  en-
 lightened  public  of  our  country  supported
 that  policy  resolution  but  even  after
 that  between  rg9gr  and  973  a'most  3°4
 moillion  hectares  of  forests  were  denuded
 or  destroyed.  If  statistics  are  worth
 anything,  that  is  what  we  have;  technically
 this  much  land  has  been  taken  out  of  the
 forest  area.  There  may  be  other  areas
 which  may  be  categorised  technically  as

 forest  area  but  trees  will  not  be  there  and
 if  we  included  that  area  atso,  the  toral  area
 would  come  much  larger.  We  _  see  this
 when  we  move  around  the  country.  The
 Himalayas  in  certain  regions  were  80
 dense  forests;  denudation  had  fraken  place
 there.  So  much  so  we  find  that  the
 Bhakra  system  which  we  have  constructed
 at  such  an  enormous  cost  is  getting  silted
 at  a  fast  rate.  In  the  plains  again  so‘]
 erosion  is  taking  place  at  a  very  fast  rate.

 ‘We  are  a  monsoon  country  and  one  of
 the  characteristics  of  a  monsoon
 courtry  is  that  we  have  to-rential  rains
 and  a  lot  of  the  top  soil  is  curried  to  re-
 servoirs  that  we  have  built  thus  reducing

 atthe  life  of  those  reservoirs.  During  the
 3972  elections,  I  was  on  an  election  tour
 for  the  assembly  elections  and  I  went  to

 “one  of  the  forts  called  Torna  in  Maha-
 rashtra;  it  was  the  first  fort  conquered
 ‘by  Shivaji  and  the  election  meeting  which
 I  was  to  address  was  organised  at  the  base
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 of  that  fort.  I  found  not  a  single  tree  on
 that  fort.  I  asked  them,  what  is  the
 rainfall  here?  They  said  120”.  But
 not  a  single  tree  was  there.  Mr.
 P.K.  Deo  has  laid  stress  on  what  is  happen-
 ing  in  Orissa.  Ths  is  no  confined  to  any
 one  State,  it  is  really  a  national  problem.
 Therefore,  it  is  right  that  many  hon.
 members  have  expressed  serious  concern
 about  this  phenomenon.

 ‘17.00  hrs,

 The  issues  are  known.  The  main
 thing  is,  what  to  do  about  it.  What  Dr.
 V.K.R.V,  Rao  mentioned  is  the  crux  of
 the  matter.  There  is  nothing  wrong
 about  vana  mahotsava.  There  are
 some  weaknesses  in  itwhich  have  to
 be  removed.  Trees  were  planted  but

 responsibility  for  looking  after  the  trees
 was  never  fixed.  I  am  very  clearin  my
 mind  that  unless  a  tree  planting  programme
 is  tied  up  Jwith  individual  responsibility
 being  fixed  for  looking  after  the  trees,  no

 improvement  is  possible.  It  is  no  use

 fixing  responsibility  on  a  whole  village  for

 looking  after  the  trees.  Responsibility
 should  be  fixed  on  individuals  and  not

 merely  on  paper.  It  should  be  done  in  a
 realistic  way  with  a  sense  of  responsibi-
 lity.  Fortunitely,  during  the  last  one

 year,  there  has  been  a  debate  on  afforesta-
 tion  and  planting  of  trees;  it  is  a  healthy
 sign.  Previously  this  matter  was  being
 discussed  amongst  intellectuals  without

 any  practical  programme.  Now  a  practical
 programme  is  coming  up.  Apart  from

 fixing  individual  responsibility,  the  stage
 has  now  come  when  some  social  conven-
 tions  have  to  be  developed  in  this  country.
 If  a  child  is  born,  why  not  plant  a  tree  ?
 If  somebody  dies,  why  not  plant  a  tree  ?
 Instead  of  merely  religious  rituals—I  am
 not  against  them  if  somebody  wants  them—
 we  can  develop  such  new  conventions
 which  are  of  vital  interest  to  society.

 MR.  CHAIRMAN  You  can  say
 that  at  every  inauguration  ceremony  or
 foundation  stone  laying  ceremony,  a
 tree  should  be  planted.

 230°)
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 SHRI  ANNASAHEB  P.  SHINDE:
 Yes,  that  would  be  helpful.  Now  when  a
 VIP  comes,  We  See  arace  by  people  coming
 with  costly{garlands  to  make  their  presence
 felt.  Instead  of  that,  they  can  take  the

 responsibility  for  ome  tree.  Then  our
 social  life  will  be  healthier.

 :  Although  there  is  some  merit  in  the
 argument  for  bringing  forests  under  the
 concurrer.t  list,  it  is  not  so  much  a  question

 of  law.  I  appreciate  the  vital  point  made
 by  Dr.  V.K.R.V.  Rao  Mr.  Daga  said
 that  our  Forest  Act  is  very  old.  I  agree.
 We  asked  the  Naticnal  Commission  on
 Agriculture  to  examine  it.  We  have  come
 to  the  conclusicn  that  this  Act  has  to  be
 brought  up-to-cate.  We  have  also  con-
 Sulted  a  few  States.  Since’  it  is  a  State
 Subject,  unless  the  requisite”  number  of
 States  support  us,  We  shall  not  bein  a

 position  to  move  the  necessary  Bill  in
 this  House.

 DR.  द  K.R.  VARADARAJA  RAO  :
 Why  net  call  a  meetirg  of  the  Forest

 Ministers  in  Delhi  ?  No  such  meeting
 has  been  called  so  far.

 SHRI  ANNASAHEB  P.  SHINDE  :
 We  have  got  the  Central  Beard  of  Forestry
 and  also  tle  Stardirg  Committee  on
 Forestry.  As  far  as  the  Central  Board  of

 Forestry  is  concerned,  all  the  Forest
 Ministers  are  -members.  It  meets  very
 regularly.  Only  recently,  about  8  or  9
 months  earlier,  it  met  at  Hyderabad  and  I
 presiced  over  the  meetirg.  So  far  the
 Stardirg  Ccmmittee  on  Forestry  is

 concerned,  I  presided  over  that  meeting
 also  at  Simla  only  last  June.  If  it  is
 felt  that  further  meetings  arenecessary,
 we  Willhold  them.  I  am  not  objecting  to
 it;  I  am  on  8  Slightly”  different
 issue.  It  is  not  so  much  thetechnicality
 or  the  organisational  set  up.  I  am  not
 Saying  that  the  forest  department  is  Without
 fault,  or  there  is  no  need  for  improvement.
 What  I  am  Sayirg  is  that  the  social  life
 gets  reflected  in  ever}  Walk  cf  life.  We,

 aS  practical  politicians  and  Seasoned  citi-
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 zens  of  this  country,  should  try  to  under-
 Stand  the  basic  milieu  of  this  and  not  make
 Superficial  statements.  I  am  saying  this,
 with  due  respect  to  the  hon.  Member.
 I  hope  he  will  not  misunderstand  it:
 It  is  not  so  much  the  legal  framework  or
 the  penalty,  whether  it  is  less  or  more,  or.
 the  organisational  set  up.

 tyr
 No  country  will  succeed  in  protecting  its”

 forest  unless  there  is  all-round  awareness.
 Unfortunately,  in  this  country,  with  due
 respect  to  everybody  irciading  the  poorer
 sections  of  the  society,  that  awareness  is
 wanting.  If  somebody  watches  closely
 every  cow  boy  who  goes  to  the  forest
 with  his  cow  herd  or  the  man  who  goes

 with  a  flock  of  sheep  or  goat  he  carries  in
 his  hand  some  tool  to  fell  trees.  The
 other  day  When  I  made  a  Statement  thar
 everyday  at  least  a5  lakh  people  are  en-
 gaged  only  in  cutting  trees,  the  Chief
 Minister  of  very  important  State  contra-
 dicted  me  and  said  that  I  am  making  an:
 under-Statement,  because  the  number  is
 much  larger  !  In  this  country  unless  there
 is  social  aWareness  in  all  Sections  of  the
 society,  I  do  not  think  the  forest  Wealth
 can  be  preserved.  Here  comes  the  role
 of  the  voluntary  organiSations  like  Youth

 Congress.  Sirce  it  is  anon-political  issue
 everybody  is  welcome  to  help  in  this  con-
 structive  effort  for  the  future  of  this  coun-
 try,  for  the  ecology  of  this?country,  even
 in  the  interests  of  the  economy  of  this

 country,  because  forest  is  so  much  inter-
 wined  with  our  total  Wealth  and  econo-

 my.  I  do  not  think  we  can  Separate  the
 forests  from  the  other  sectors  of  our  eco-
 nomy.  Therefore,  it  is  all  the  more  ne-

 cesSary  to  Channelise  the  voluntary  effort
 in  whatever  Way  We  can  to  protect  and  pre-
 Serve  our  forests.  e

 As  far  as  the  tribals  are  concerned,  we

 have  all  sympathy  for  them.  The  Con-

 stitution  provides  that  the  interests  of  the

 tribals  have  to  be  protected.  We  cannot

 pass  any  law  which  will  go  against  the

 interests  of  the  tribals.  The  forest  policy
 has  to  be  evolved  tin  such  a  way  that  the

 interests  of  the  tribals  are  protected.  At
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 the  same  time,  we  cannot  be  completely
 oblivious  to  the  protection  of  the  fore
 wealth.  Take  the  north-eastern  part  of

 I  ndia,  where  there  is  shifting  cultivation.
 Every  year  they  cut  nw  forests  so  that

 they  can  do  agriculture.  I  do  not  think
 we  can  justify  it.  We  have  all  our  sym-
 pathies  for  them  and  we  have  to  find  a
 solution  to  their  problem.  This  uncerain
 agriculture  does  not  provide  them  sufficient

 yield  cither.  I  have  seen  in  some  areas
 they  grow  both  paddy  and  maize  together,
 while  the  water  requirements  for  both
 are  different.  This  problem  can  be  solved
 only  if  We  educate  the  tribals  on  scientific
 farming.

 There  is  talk  of  decentralisation.  In
 the  north-eastern  part  cf  the  courtry
 there  are  beautiful  forests  in  Meghalaya,
 Mizoram  and  Tripura  There  you  will
 find  the  denudation  of  _  forests  taking
 place  at  a  rapid  pace.  The  forests  there
 are  not  under  the  State  Government,
 but  under  the  District  councils,  and  the
 District  Councils  are  not  in  a  position
 at  all  to  provide  any  leadership.  Do  we
 wait  till  all  forests  are  destroyed  in  that

 wsca?  J  thirk  scmettirg  will  have  to  be
 done.  I  am  not  Saying  that  this  is  the
 fina]  answer.

 Dr.  V.  K.  R.  Varadaraja  Rao  :
 You  have  Central  Universities  in  the  States,
 You  can  have  national  forests.

 Shri  Annasaheb  P.  Shinde:  There
 fore,  there  are  certain  anomalies  in  the
 present  situation  and  they  have  to  be
 rectified.  How  it  should  be  done  is  a  matter
 which  can  be  discussed.

 Taere  is  another  imoortant  aspect.
 This  country  has  to  have  an  appropriate
 grazing  policy.  Recently  I  wasin  Srinagar,
 discussing  with  Sheikh  Abdullah  how  to
 protect  the  Jammu  and  Kashmir  forests.
 He  brought  to  my  notice  an  important
 point.  Whether  the  figures  he  gave  are
 correct  or  not  iS  a  different  thing,  but  the

 basic  point  remains.  He  says  that  Jammu  and
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 Kashmir  can  sustain  with  th:  prisent
 Pastures  and  forests  the  grazing  of  only  8
 to  9  lakhs  of  cattle,  but  the  cattle  population
 there  is  35  lak  is.  Grass  is  not  allowed  even
 to  sprout.  Before  it  sprouts,  the  cattle  go
 and  trample  upon  it.  Whatever  vegetation
 is  there  is  also  destroyed  by  them.  Cattle,
 when  they  starve,  like  human  beings,  eat
 even  bitter  leaves  and  survive.

 There  are  two  very  important  issues
 involved.  Shri  Panda  has  left.  I  am
 Not  raising  the  issue  of  cow  protection,
 but  what  is  the  number  of  cattle  which

 can  possibly  and  economically  be  (susta‘ned,.
 which  will  not  go  against  the  protection  of
 forests  ?  Basically,  भी  this  has  ito  be-
 gone  into.  This  is  not  a  sentimental,
 religious  issue.  It  has  to  be  decided
 purely  on  pragmatic  and  realistic  con-
 siderations,  and  we  should  have  a  clear-
 cut  policy.

 Recently  I  was  in  Chakrata,  near  Dehra
 Dun,  which  has  a  very  good  forest.  I
 found  cattle  grazing  in  the  reserved  forest.
 I  asked  the  U.P.  officials  who  those  persons.
 were.  They  said  they  were  Gujars
 from  Jammu  and  Kashm’r.  Though  the
 cattle  did  not  cause  any  damage  or
 destruction  to  the  grown  up  trees,  natu-
 rally  some  harvesting  is  also  taking  place
 there  and  the  cattle  destroy  whatever  is

 newly  planted.  The  U.P.  officials  told  me,
 and  from  my  Ministry  I  find  that  there  is.

 some  truth  in  what  they  said,  that  Jammu
 and  Kashmir  brought{  pre  sure  on  the

 U.P.  Government  to  allow  the  Gujaras  as.

 they  are  a  very  backward  community.
 When  the  U.P.  Government  prevented
 them,  there  was  a  protest  from  Jammu
 and  Kashmir,  and  they  said  that  these  peo-

 ple  sh  uld  be  looked  upon  with  sympathy
 and  should  be  allowed  to  graze  in  the

 forest.  What  is  the  result  ?  The  result

 ig  that  ultimately  some  substantial

 damage  to  the  forest  area  is  taking  place,

 because  we  are  not  following  an  appro-

 priate  grazing  policy.  I  think  thar

 politicians  in  this  country,  whatever  party
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 they  may  betong  to,  must  arrive  at  “some

 -concensus  as  to  what  should  be  the  grazing
 policy,  becuase  it  is  in  the  interests  of

 the  cattle  themselves.  Unless  grass  is

 allowed  to  sprout,  the  total  quantity  of
 ‘fodder  really  gets  reduced.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  (Balasr*e)  :  Cows  and  buffaloes

 .can  live  even  without  grass.

 SHRI  ANNASAHEB  P.  SHINDE  :

 ‘In  many  places  I  find  that  trees  are  planted
 without  understanding  which  particular

 type  of  tree  should  be  planted.

 I  think,  one  should  be  very  clear  about  it.
 In  this  regard,  I  am  prep2red  to  take  the
 blame  on  myself.  Our  Forest  Depart-
 ment  itself  has  not  made  f>rmal  studies.

 Recently,  I  raised  the  issue  at  Simla  as  to
 whether  they  have  any  priority  list  of
 trees  from  the  point  of  view  of  economic:,
 which  trees  are  suitable  in  particular  agro-

 -climatic  conditions,  which  trees  give
 more  income,  which  trees  h-ve  more  eco-
 nomic  value,  more  t'mber  vahue  and  all

 -that.  I  asked  whether  relative  studies
 have  been  made.  Unfortunately,’  there
 are  no  such  studies  ava'lable.  We
 need  not  wait  for  thoxe  srudies.  From
 comm  -nsense,  we  can  take  a  decision.

 In  Tamil  Nadu,  for  instance—I  am
 'सपाट,  Mr.  Chandrappan  must  be  knowing
 it—there  is  the  tamarind  tree.  A  full-
 grown  tamarind  tree  annually  gives  an
 income  of  about  Rs.  200.  Even  a  medium

 sized  tree  gives  an  income  of  about  Rs.
 i02.  Then,  for  instance,  there  is  the  honey

 docust  tree.  It  is  a  species  known
 throughout  the  world.  It  can  grow  in  the
 Himalayan  region,  I  am  told  and  I  have
 read  the  literarure  that  the  honey  locust

 ‘tree,  in  ¥  acre,  can  g've  20  tonnes  of  feed
 grains  from  pods  for  cattle.  That  means

 ‘we  can  have  more  cattle  feeds.  As
 Dr.  Rao  said,  we  shld  really  direct
 our  reseorch  effort  more  towards  “the  de-
 velopment  cf  forests.  I  agree  with

 chim.  There  should  be  more  forest
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 research  activity.  There  are  no  two
 epinions  on  that«As  I  ssid,  the  honey
 locust  tree,  in  acre,  can  give  26  tonnes  of
 foodgrains  from  pods.)  It  ig  some  thing
 fantastic.  I  think  the  humanity  has  got
 such  8  valuable  asset  at  its  disposal.
 But  we  have  not  फिर  exploited  it.  It  is
 the  experience  all  over  the  world  that  some
 of  the  species  which  are  found:  in  other
 perts  of  the  world,  under  similar  climatic
 conditions  can  be  adapted.  Like  humm
 beings,  the  trees  also-:have  a  lot  of  adapt-
 ability.  Many  of  the  trees  can  be  adapted
 to  our  conditions.

 DR.  HENRY  AUSTIN  (Ernakulam)  :
 I  ‘ead  in  a  report  that  due  to
 forest  fires,  more  often  than  not,  artificially
 created  fires,  much  vegetation,  including
 huge  trees,  is  destroyed  in  our  foresss.
 Has  the  Ministry  thought  about  it  and  taken
 any  steps  in  this  regard  ?

 SHRI  ANNASAHEB  P.  SHINDE  :
 This  problem  in  there.  There  are  some
 m'schief-mongers  and  anti-social  elements.
 Apart  from  accidents  and  other  things,
 forest  fires  do  take  place  and  there  =  are
 even  deliberate  mischiefs  committed  in
 order  to  exploit  the  local  situation.  What
 we  have  done  is  that  we  have  alerted  the
 State  Governments  and  we  have  told  the
 forest  Depirtment  that  village  communi-
 ties  should  be  inv  ‘ived  in  the  programme
 of  preservation  and  controlling  of  forests.
 Unless  there  is  a  greater  public  awareness
 and  the  entire  community  as  such  stands
 behind  the  programme  of  protecting  and

 preserving  the  forests,  I  do  not  think
 that  this  problem  can  be  solved.  It  is

 the  community  involvement  and  the  com-

 munity  awareness  which  can  tackle  this

 problem.

 MR.  CHAIRMAN  :  Do  you  have  any

 figures  as  to  how  much  forest  wood  8००
 in  as  fuel,  how  much  goes  in  at  timber

 and  how  much  goes  in  for  industria  J

 purposes  ?
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 SHRI.  ANNASAHEB  P.  SHINDE

 I  can  possibly  find  out  the  figures.  At
 the  mcment,  they  are  not  with  me.  Rough

 estimates
 are  possible  and  available. _

 The  point  that  I  was  making  was  thet
 forest  programmes  are  being  discussed
 inthe  country  and  there  is  so  much  public
 awareness  and  public  interest  about  these

 progrsmmes.  The  Forest  Depar'ment,  the
 State  Goverments,  the  Agricultural
 Universities  and  the  Research  Institutes
 should  really  have  a  list  of  species  of  trees
 wh:ch  can  be  profitably  planted  in  a  parti-
 cular  area  from  the  point  of  fuel  value,

 from  the  point  of  view  of  timber  value,  from
 the  point  of  view  of  industrial  uses  and  all
 that.  If  this  is  done,  |  think,  ix  the  forest

 programmes,  wecan  have  some  content
 and  they  will  be  purfoseful  ones.

 We  should  not  blindly  plant  any  tree.

 Ultimately,  we  have  to  take  care  of  it  by
 Bursing  it,  by  giving  water  to  it  and  by
 purting  in  some  of  our  resources.  I  was
 referring  to  the  honey  locust  tree  which,
 in  r  acre,  can  give¥20  tonnes  of  foodgrains
 from  pods.  It  is  recorded  history  that  it
 is  not  only  useful  for  cattle  but  in  times  of
 drought  and  famine,  even  the  human
 beings  have  tried  to  survive  on  pods  of
 honey  locust  tree.  The  trees  of  econcmic
 value  have  to  be  plarted,  I  mean,  trees  of
 t'mter  value,  fuel  value,  fodder  value  and
 even  food  value.  If  this  is  done,  I  am
 quite  sure  that  our  prcgramme  of  affores-
 tation  will  be  much  more  meaningful  and
 it  will  te  a  really  very  constructive  one.

 SHRI  SYED  AHMED  AGA  (Bare-
 mulla)  :  You  have  mentioned  that
 tree  planting  shculd  not  be  done  blindly.
 Lo  the  Forest  Department  have  alist  of

 Priorities  as  to  which  trees  should  be
 planted  ?  In  the  State  of  Jammu  and
 Kashmir  where  you  have  paid  a  visit  and
 talked  to  those  people,  you  may  have

 found  that  the  people  have  taken  to  fast-
 growing  trees,  the  trecs  which  give  them
 quick  income.
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 For  example,  apple  trees  and  other  fruit

 trees  which  give  fruits  quickly  ard  which
 give  inccme  quickly.  What  has  been  the
 result  of  that  ?  The  result  of  that  has
 been  that  nobody  plants  walnut  trees  which
 give  fruit  after  I5  or  20  years.  Walnut,
 Which  the  country  exports  and  which  get
 uS  valuable  foreign  exchange,  is  grown:
 only  in  Kashmir.  What  I  want  to  bring  to-
 your  notice  and  what  I  want  to  ask  is  this.
 There  are  large  areas  with  the  Goverr  ment-
 which  are  lying  fallow..  Why  can  the
 Government  not  take  to  Walnut  plantation

 in  those  areas  instead  of  asking  the  indivi--
 dualsto  doit  ?  Individuals  willrotdo  it.

 ca

 SHRI  ANNASAHEB  P.  SHINBE  :  I
 have  understocd  your  question.  As  far
 aS  nurSery  programme  S  ,concerned,  we
 do  not  want  tke  irdividuals  to  take  it  up;
 We  want  the  State  Governments,  agricul-
 tural  universities  and  other  institutions
 who  kncw  scmething  abcut  it,  and  the
 Forest  Department  to  prepare  nurseries
 frem  the  point  of  view  of  the  economic
 value  ard  takirg  into  account  the  agro-
 climatic  conditions  in  particular  areas.....

 oe  Feo  or

 AN  HON.  MEMBER:  What  about
 lumber  contractors  and  forest  contractors  ?

 SHRI  ANNASAHEB  P.  SHINDE:  I°
 have  already  replied  tothat.

 Shri  D.  K.  Panda  has  Said  that  the

 contract  system  should  be  abolished.  We

 have  issued  specificinstructicns  to  the  State

 Governments  that  the  contract  system
 and  the  middle-men  should  be  totally
 abolished.  Our  policy  is  to  have  only
 one  ‘contractor’,  tratis  the  Forest  Corpora-
 tion,  a  public  sector  organization,  which
 will  operate  in  the  forests,  with  scme

 adjustments  in  the  interest  of  tribals;
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 except  that,  we  have  not  compromised
 on  that.  Unless  the  middle-men  are
 eliminated  from  forest  operations,  We  will
 pot  succeed  in  limiting  or  reducing  the
 destructions  which  take  place.

 Another  point  which  was  raised  by  Mr.
 Naik  was  about  the  budget  provision—
 whatever  income  is  received  by  the  State
 Government  is  not  put  in.  He  is  vee>

 right  on  that.  We  have  repeatedly  drawn
 the  attention  of  the  State  Governments  to
 this.  Forest  is  too  valuable  a  source,
 forest  is  too  important  a  sector  of
 our  economy  which  cannot  be  neglected
 like  this,  and,  theretore,  I  have  no  other
 Opinion  but  to  broadly  agree  with  him.

 With  these  observations,  may  I  express
 the  hope  that  Mr.  P.  K.  Deo  willnot  insist

 -on  hie  Resolution  ?  As  faras  sentiments
 behund  it  are  concerned,  he  has  raised  a
 ‘Very  important  and  valuable  debate on  this,
 Particularly  in  the  present  climate  when

 ‘forests  are  receiving  more  and  more
 attention  from  the  public.  I  am  thankful

 to  him  for  that  on  behalf  of  the  Govern-
 ment  and  on  behalf  of  myself.  But,  all  the

 ‘Game,  because  Government  is  seized  of  the
 ‘matter,  I  would  request  him  to  withdraw
 his  Resolution.  I  am  thankful  to  all  the
 hon.  Memberswho  had  purticipated  in  the
 discussion  and  also  use  who  had  not
 Participated  but  who  had  shown  very
 keen  interest.

 SHRI  P.K.  DEO:  (Kalahandi):
 पदा  extremely  grateful  to  all  those  who
 have  participated  in  tte  debate.  I  have
 had  unanimous  support  from  all  the
 speakers,  from  the  press  and  also  from  the
 reading  public—letters  to  the  Editor
 have  appeared  in  several  papers  There-
 fore,  ina  subject  like  this,  whichis  of
 concern  to  every  person,  no  persuasion  on
 my  part  would  be  necessary  for  the
 Government  to  accept  my  Resolution.
 But,  as  desired  by  my  friend,  Shri  Anna-
 saheb  P,  Shinde,  I  willhave  to  give  a  Second

 thought  to  it.
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 In  addition  to  giving  shelter  from  vain
 and  sun,  giving  fuel  and  timber  and  bring-
 ing  timely  rain,  the  forests  have  got  very
 important  role,  namely  to  purify  the
 atmosphere  by  and  large  and  the  obnoxious
 gas  by  a  process  Which  is  called  photo-
 synthesis  by  which  they  absorb  the  carbon-
 di-oxide  and  release  oxygen  which  is  so
 vital  for  the  life;  and  for  the  ecological
 balance  itis  very  necessary  that  we  should
 try  to  preserve  what  little  has  been  left  so
 far  aS  forests  are  concerned.

 Forests  are  really  the  lungsof  the  nation
 and  man  isa  unique  creature  of  God  which
 has  been  corroborated  after  scanning  the
 space  and  after  going  to  the  moon  and
 after  landing  in  the  Mars  now  that  there  is
 probably  no  life  or  no  species  like  man.
 So,in  this  earth  humanity  has  to  be  pre-
 Served  at  any  cost  and  for  the  preservation
 of  humanity,  forest  is  very  essential.  As
 I  pointed  out  earlier,  the  rapid  space  at
 which  the  Thar  desert  has  been  proceed-
 ing—experts  say  atthe  rate  of  about  half
 a  mile  every  year—has  to  be  stopped.

 Dr.  V.K.R.V.  Rao  has  rightly  pointed
 out  regarding  the  span  of  life  of  various
 multi-purpose  reServoirs  that  have  been
 built  at  a  colossal  cost.  Their  life  has
 also  to  be  preserved  for  which  in  the
 catchment  areas  We  should  see  that  there
 should  be  no  further  denudation  of forests,
 rather  afforestation  should  be  taken  up
 in  a  very  vigorous  way.

 In  spite  of  our  pious  wish  in  7952
 that  we  should  have  a  forest-covered  area
 of  33°3%,  our  target  has  reached  only

 22°7%  and  that  too,  is  a  very  big  claim,

 according  to  me.  My  friend,  Mr.

 Shinde  would  agree  with  me  that  mary

 of  the  so-called  ‘reserve  forests’  are  mere

 Namkevaste  forests,  forests  for  namesake

 and  hardly  there  is  any  tree  there.  I

 passed  on  some  photographs  to  Mr.  Shinde
 So  far  asthe  avenue  trees  in  my  State  ar¢
 concerned.  Even  the  avenue  trees  which
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 have  been  planted  about  700  or  750
 years  back  have  been  mercilessly  cut  and
 nobody  has  been  paying  any  attention  to

 preserve  these  avenue  treeseven  though
 many  of  the  VIPs  pass  by  that  road.

 Our  population  has  been  growing
 at  an  annual  rateof  2°5%  and  taking  this

 factor  into  consideration,  it  is  a  good
 thing  that  a  new  awareness  has  come  and
 eSpecially,  I  congratulate  Mr.  Sanjay
 Gardhi  who  has  given  a  call  for  plantation

 of  trees  and  there  has  been  a  circular  issued
 to  all  the  State  Goverrments  and  even
 to  the  district  level  and  the  Panchayat
 levelso  far  as  social  forestry  is  concerned.
 I  think  some  steps  will  be  taken  in  this
 regard  and  allco-operation  should  be  taken
 from  the  authorities  concerned.

 I  want  just  two  assurances  from  the
 Minister.  wm  He  should  be  firm
 regarcing  the  preservation  of  the  avenue

 trees  and  he  has  been  very  categorical  that
 the  contract  system  should  be  stopped.
 But  I  know  for  certain  that  for  the  sake  of
 revenue  these  forest  coupes  are  being
 auctioned  every  year  and  given  to  the
 highest  bidder.

 Various  contractors  go  andsteal  from  the
 adjoining  areas.  That  is  how  contractors
 are  primarily  responsible  for  destruction
 of  our  forests.  Even  though  the  Minister
 said  that  there  will  not  be  a  contract
 Systtm,  I  doubt  this  very  much.  For  the
 seke  oftheir  revenue,  State  Governments
 willcontinue  to  indulge  in  sucha  practice
 of  leasing  out  forests  on  yearly  basi,
 to  various  contractors.  Now  there  is
 emergency  ard  in  view  of  this,  I  hope  that
 very  strict  measures  will  be  taken  by  the
 Government  to  implement  their  afforesta-
 tion  programmes.  Unless  the  forests
 survive  humanity  cannot  survive.  पु
 conclude  with  a  quotation  from  Mr.
 Arnold  Toynbee,  who  said  :

 “The  Himalayas  have  a  message to  give
 toman  in  an  age  whenhe  is  being
 menaced  by  the  backfire  of  his  latest
 technological  achievements.  The
 message  is  one  of  hope.  It  is  still
 possible  for  man  to  regain  his
 original  concord  with  Nature  and
 this  will  bring  him  salvatior  from
 his  present  Man-made  pligl-t.’

 a

 With  these  words,  I  think,  my  purpose
 has  been  served,  public  attention  has  been
 drawn,  Government  has  become  eware
 of  the  fact.  So,  I  beg  leave  of  the  House
 to  withdraw  my  Resolution.

 MR.  CHAIRMAN  There  is  an
 amendment  by  Mr.  Daga.  Although  he
 is  not  here,  it  has  to  be  put  to  the  vote
 of  the  House.  We  cannot  dispose  of  the

 original  motion  unless  the  amendment  is

 disposed  of.  So,  I  will  put  Mr.  Daga’s
 amendment  to  the  vote  of  the  House.

 Amendment  No.  ह 2  was  put  and
 nepatived,

 MR.  CHAIRMAN  :  Is  it  the  pleasure  of
 the  House  to  allow  Shri  P.  K.  Deo  to  with-
 draw  his  Resolution  moved  on  the  14th
 May,  1976?
 HON.  MEMBERS:  Yes.

 The  Resolution  was,  by  leave,
 withdrawn.

 77.34  hrs.

 RESOLUTION  RE.  PROVISION  OF
 FACILITIES  FOR  WEAKER

 SECTIONS  OF  MUSLIMS

 SHRI  C.  K.  CHANDRAPPAN  (Telli-

 chery):  Mr.  Chairman,  Sir,  I  am
 thankful  for  this  opportunity  to  move  my
 Resolution.  I  beg  to  move  the  following
 Resolution  :—

 “This  House  resolves  that  in  order  to
 further  strengthen  national  inte-

 gration  and  promote  secularism
 and  ensure  that  socio-economic  and

 ei


